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With this request, 1 would earnest-
ly demand of the Government to take
jmmediate action and see that the
institute starts again under a fearless
atmosphere so that students can attend
to their studies normally,

Thank you.
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Now we take up Discussion on the
Ministry of Tourism and Civil Avia-
tion. Mr. Sibte Razi.

DISCUSSION ON THE WORKING OF
THE MINISTRY OF TOURISM AND
CIVIL AVIATION
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“In the younger, it is a part of

education, In the elder, it is a part

of experience.” .
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“Tourism, both domestic and
international, has rapidly won con-
siderable recognition as an activity
generaling a number of social and
economic benefits like promotion of
national integration and inter-
national understanding, creation of
employment opportunities, removal
of regional imbalances, augmenta-
tion of foreign exchange earnings,
thus redressing the balance of pay-
ments situation, ete. It is signi-
ficant that many of these beneficial
aspects of domestic and international
tourism have specia] relevance to
the socic-economic scene in India as
emerging in the Sixth Plan period.
Tourism also tends to give support
to local handicrafts and cultural
activities, both in urban and rural
areas. Expenditure to tourists has
a multiplier effect and also gene-
rates considerable tax revenue for
Government, both in the Central
and State sectors. It is also rele-
vant that the various multi-faceted
socio-economic benefits of tourism are
achieved with a relatively low level
of investmeni.”
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“Government should formulate a
tourist promotion policy and bring
it forward as a Resolution so that
the policy in this behalf is put on
a stable and assured bhasis.”

And the Government replied like this:

“The national policy on tourism
has already been laid down from
time to time in successive plans
which provide a clear framework
for implementation at all levels. In
this connection it has to be borne
in mind that tourism is a fast chang-
ing activity and Government has to
keep its oplions open to adjust its
policies and programmes according
to the changing needs of inter-
national tourism.”

RFF 399 AR 99 FaT & IhEH
g wraleaa wHeQ #1 3§ FAL A
TAAT AT I TG AT FH—

“The objective of the tourism
policy of the Central Government
is promotion of international tourism
and to earn as much foreign ex-
change for the countiry as possibls._”

(Time bell rings) I do not know
what time has been allotted to me.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA): Two hours have
been given to your party, and there
are six to seven speakers.
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SHRI SYED SIBTEY RAZI: Some
more time should be given because I
am initiating the discussion.

THE VICE-CHAIRMAN (DR,
RAFIQ ZAKARIA): I have already
given you 25 minutes,

SHRI SYED SIBTEY RAZI: At
least some more time, Sir.

THE VICE-CHAIRMAN (DR.
RAFIQ ZAKARIA):You will cut
into your Members’ time. That is all.

SHRI SYED SIBTEY RAZI: You
are short of time. .

THE VICE-CHAIRMAN (DR,
RAFIQ ZAKARIA): No no, I am not
short of time.

SHRIMATI RODA MISTRY: He
has prepared well, Sir. Let him
speak.

SHRI SYED SIBTEY RAZI: 1
quote:

“This is in context of the con-
tinuing difficulty which the country
hag been facing in regard to balance
of payments which, as we are all
aware, has got extremely accentuat-
ed in recent times, The tourism
industry is viewed by the Central
Government as an export promo-
tion effort.”

3% T3 AT 3EdNE FAST W) o) 9
qATET A F GF HI IET FEI~

“That a formal formulation of the
tourism policy laying down the
basic approach to the promotion of
tourism in the country would not
only reinvigorate the tourism pro-
motion effor{ but would also pro-
vide a clear framework for imple-
mentation at all levels.”

AT $ET w7 7H9S 48 9T [ I deyg
% wx ¥Mere mfewdt gardy efeamr
g g, TR A & FqEA AW
wfg@ | 97 F I} §F WMWY FFYQ
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ITANTRA (Mo TEF AFUT)
I T F7 L

SHRI SYED SIBTE RAZI: This is
not in my power. I think you are
more competent than myself. My

suggestion is this. T et
s,  UF weer R, oF
geB1  d&g WIhAaET  feuERe
AR e fouiddz § gmr Tifgg Wk
va¥ dag ¥ § wgm agw fFome
FRAME agd ¥ AW AEEE W
®RE 5 oo wrEenfase oo ik
Zfeom feadde ¥ s weer awuw
W AR AR AT fF 75 Wk 77
¥ &R, 99 79 & fren qat oY qE
T ARA 7 qEAS F7 TATE  AY
fret g o Y T qISIg WP
AHATTAH ($TEAE H1 GTF & WAw
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Feeieq ufz & 4 AR IEH FHFW
UE §AT 9T AR TG FediaAT I TATGN
T grad H 7qrs O I AT @y w9
foe &% mr @ 1 & =EW FifE mE-
aivwes feqiddie 1 feagd -
et & wfew zhee fvmr o g
I gl ¥ 9 T Tl @
Fatfrag g §, F Tt 5 wemm
Ht & mg W F @ F fav,
g fRw & e ¥ fawa

Sir, I will just quote from the
Report of the Commission of Enquiry
by Shri Jagdish Chandra, District and
Sessions Judge, Delhi, regarding “The
most unfortunate and grim tragedy
inside Qutab Tower on 4th December,

1981.”
. D

“This cruel and heart-rendering
tragedy inside the Qutab Tower
which took place on 4th December,
1981 is the first of its kind for this
Tower and is not likely to occur
again, but in order to ensure the
non-recurrence of such like and
other dangerous happenings, it is
necessary that the officers of the
Archaeological Department who are
entrusted with the duty of manage-
ment and maintenance of such
monuments, are pogsessed of the
ever developing latest and most
modern technique prevalent in the
world for the upkeep and the main-
tenance of the monuments as also
in respect of the incidental facili-
ties needed for the monuments so
as to attract the tourists with a full
senge of comfort, convenience,
facility, security and safety, The
D.E.S.U. should also seek to learn
from the countries where during the
last so many years electricity has
never failed proverbially even for a
minute., Learning of good things
from whatever source is always a
treasure of gratification and this
dictum should never be lost sight
of by anyone including the afore-
said departments concerned.”
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/ SHRI N. P. CHENGALRAYA
NAIDU (Andhra Pradesh): Mr. Vice-
Chairman, Sir, I rise to congratulate
Shri A, P. Sharma, his colleague, the
Minister of State, and also the Heads
of Air India, the Indian Airlines and
the Department of Tourism. They
have done very well during 1981-82
compared io 1979-80 and 1960-81. Mr.
A. P. Sharma himself is a labour
leader and he knows how to handle
his subordinate people in Air India
or Indian Airlines or the Tourism
Department. That is why he is
successful and there are no strikes for
the last two years which could be
worth saying. So, I congratulate him
for the way in which he is conducting
himself with the employees.

. PIVOUENE I A |

Sir. T have travelled in Air India
and in the PANAM. The services in
Air Ind‘a are excellent when com-
pared to the PANAM: Sir, the

Rl -
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PANAM is an American concern.
Ang they used to run very well, But
they have incurred so much losses
that they had to sell their office build-
ing, their hotels and everything. But,
here, in our Air India they are earn-
ing profits. Sir, in regard io profits,
in 1979-80, it was minus Rs. 15.09
crores, it was minus Rs. 21.30 crores
in 1980-81. And in 1981-82, it is
Rs. 6.52 crores. And they are expected
to earn Rs. 10 crores. So, Sir, they
are improving. Previously, they have
not done well. The loss continued in
1980-81. And now they are improv-
ing and they are getting a good profit.
So, getting good profit is a good sign.
It is a healthy sign. If there is a
loss, it is not a healthy sign. Now,
there is a great deal of improvement
in the position of carrying passengers
also. From 1979-80 and 1980-81 it has
increased to 1.63 million passengers.
So, Sir, there is increase in passenger
traffic and also in profits, But there
are some complaints also. In Bombay,
Sir, we have seen that when they filled
up the fue] tanks there was water in
it. How has it happened? There are
93 per cent good workers in the
organisation. But there may be one
or two per cent lazy people or bad
people also. Due to thg presence of
these one or two per cent bad people,
98 or 99 per cent good people also get
a bad name. So, the chiefs of these
airlines and other senior officers who
work there must see that such things
do not happen. Otherwise, they too
will be responsible if they do not pull
up the bad elements and the entire

organisation will get a bad name.

Sir, in Indian Airlines also the
improvement is very good. They too
are getting profits. They have opened
new lines just as Air India has done.
Afler Mr, A. P. Sharma took over they
have started more air routes to other
foreign countries. It is a very good
thing. Now I am told that they are
going to have a direct service to
Canada also and there is going to be
a direct service to Birmingham also.
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SHRI ARVIND GANESH KUL-
KARNI (Maharashtra): Are you
planning a trip to Hong Kong, the
UXK, or the US.A? This time, Sir,
I think Sharmaji is planning a trip
to Hong Kong or the U.S.A. or the
UK. or Toronto.

THE VICE-CHAIRMAN
R. RAMAKRISHNAN):
will be taken
report the news.

(SHRI
All M.Ps.
and the papers will

SHRI ARVIND GANESH KUL-
KARNI: Sir, two or three Boeings
should be arranged and their Minister
is doing excellent work,

' SHRI N, -P. CHENGALRAYA
NAIDU: So far as I was not lucky
to go by Air India. Perhaps, you

people were lucky.

SHRI ARVIND GANESH KUL-
KARNI: You will be accommodated
because you are giving so many com-
pliments to him, Otherwise he would
have heen flabbergasted.

SHRI R. MOHANARANGAM (Tamil
Nadu): Mr. Vice-Chairman, Sir, our
hon. Member, Mr. Kulkarni was not
provided a free trip. Now by telling
that Mr. A, P. Sharma was a very
good administrator, he will also be
accommodated.

SHRI ARVIND GANESH KUL-
KARNI: No, I do not want. I have
travelled abroad enough, (Interrup-
tions),

THE VICE-CHAIRMAN (SHRI
R. RAMAKRISHNAN): You do not

know Mr. Kulkarni. He does not
want a free ticket. He wants to be a
Director.

SHRI N. P. CHENGALRAYA
NAIDU: When there is good work,
we must appreciate good work. When
there is bad work, we must condemn
bad work.

[RAJYA SABHA]
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SHRI ARVIND GANESH KUL-
KARNI: You cannot condemn any-
thing by being in that party.

SHRI N. P. CHENGALRAYA
NAIDU: By complimenting the
Minister 1 am appreciating the heads
of departments in Air India and
Indian Airlines.

SHRI
KARNI:
of the Ganga-jal.
about it.

T qfexr & wré

ARVIND GANESH XUL-
Your Minister is a replica
You do not bother

SHRI N. P, CHENGALRAYA
NAIDU: Sir, in Air India and Indian
Airlines they are taking up new
routes, By opening new routes their
income is also increasing. Now they
have introduced the Vayudoot service.
Though this Vayudoot is a separate
organisation, but all the old rotten
planes, rejected by Indian Airlines,
are being given to them. Why should
these rejected planes be given to
Vayudoot? It is done so that they
may say that Vayudoot is running in
heavy losses and they may wind it up
at a later stage. By giving them bad
things. all rejected planes from Indian
Airlines and asking them to show
profits, is very difficult. So. 1 would
request the Minister to purchase good
aircraft which will consume less oil.
Do not purchase those ajreraft which
will consume more 0il. Purchase good
planes which consume less oil so that
Vayudoot is also able to give some
profit. I am glad, Sir, that they are
going to expand to so many places
in all the States. It is a very good
sign. We want these connecting
flights also. There are no connecting
flights to some important places. From
district headquarters there must be
some connecting flights to State head-
quarlers and from the State head-
quarters to the ceuntry’s capital. A
connecting flight is more important
for the passengers.
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Now, I come to Air India. They
are opening new routes and when
they do so, they should see that a
South Indian coming fiom New York
is able to get a connecting flight from
here so that he does not get stranded

. in Delhi or in Bombay. Similarly, a

North Indian does not get stranded
and is able to get the connecting
flight. This must be kept in mind
while programming new routes.

About services to passengers, I have
no complaint against the staff of Air
India. They attend io the passengers
’very well; the air-hostesses and other
staff at the booking counters attend
to the passengers very well. But if
one has to go to book a ticket, one
has to wait for half an hour at the
counter, For this I don’t mean to
blame the staff at the counter. I am
blaming the Minister for not provid-
ing enough staff at the counter, for
not opening more number of counters
30 that passengers do not have to
wait for half an hour to book a ticket.
In this way, much of inconvenience to
passengers can be avoided,

Another important point is, in
Bombay we used to have domestic
flights as well as international flights
at the airport but domestic flight has
been separated and the airport for
domestic flights is 3-4 miles away
from the foreign flights airport, with
the result that passengers wanting to
go from one airport to the other, have
to spend lot of money on taxis. In
America, free transport is provided
for international flight passengers
going to domestic flight airport and
also from domestic flight airport to
international airport. These taxis are
charging exorbitant rates and I am
told even Rs 100 are collected from
the passengers wanting to go from
international airport to domestic air-
port. These things must be ayoided
and you must provide free buses. You
are providing free transport from
domestic airport to Centaur Hotel
Why can't you provide free bus ser-
vice from one airport to the other?
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Same will be the position in Delhi
also after we have a separale airport
for international flights, People will
suffer here also. So at such places
you must provide free transport to
the passengers. )

Then, in Air India we do not have
students concession, In foreign coun-

tries, students get concessions on
flights. They have only to provide a
certificale from the college or the

school where they study. Many Indian
students who are to go to meet their
grand parenits abroad or those who
are abroad want to come to India
during summer vacations to meet their
parents here, should get students con-
cession if they travel by Air India
and we must introduce this system in
Air India.

The Indian Airlines is opening more
routes. This is a good thing. In the
beginning, you had run-ways for
Boeing aircraft. When the Air Buses
came, you strengthened the airports
and you also increased the length of
the runways. Now, in many places,
where the Dakotas or other smaller
planes are operating, you are not
increasing the length of the runways,
Take, for instance, Tirupati. This is
a very important place. In Tirupati,
the land was given free by the Gov-
ernment of Andhra Pradesh. The
Tirupati Temple authorities also gave
lot of money for this purpose. When
they have done so much, why don’t
you introduce a Boeing service from
Bombay to Madras vig Tirupati- Un-
less you de this, you cannot increase
the tourist traffic. From Madras, you
should have a Boeing service to
Bombay or Hyderabad wia ‘Tirupati,
You should also increase the length
of the runway. At present, there is
one service, an Avro service, which
leaves in the morning for Madas; it
is all right. On return, that plane goes
to Cochin and comes back. If it is
delayed, it would not stop at Tirupati.
It overflies Tirupati, Sir, Tirupati is
an important place. Passengers have
lo cover a distance of about ten miles
from the town to the airport. And
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this plane goes away. They say, this
is because, there is no night landing
facility. Hence, you should provide
night landing facility at Tirupati.
Otherwise, it will be very difficult.
When you are opening new routes, T
would like to suggest that you should
start a service from Mysore. At pre-
sent, there is no service between
Bangalore and Mpysore. You should
start a service from Mysore and this
should connect Bangalore, Tirupati
and Vijayawada. If such a service is
introduced, passengers from Bangalore
can go straight to Tirupati. If such
a service is introduced, this will also
link Madras and Vijayawada and
Tirupati and Vijayawada. 1 would
suggest that this sector should be
connected. T hope, this will be look-
ed into by the hon. Minister.

Sir, the food in the Indian Airlines
is still to be improved., This has
improved a little. But there is still
room for improvement. Otherwise,
the passengerg will be inconvenienced
with bad food.

Now, I would like to say something
about parking charges in airports.
You have got a place for parking cars
in all these airports. When the cars
are parked in that place, one rupee
is collected as parking charges. No-
body is complaining about it, But in
Bangalore, when you enter the air-
port ar when you leave the airport,
you should pay one rupee. T cannot
understand this. Why should we pay
anything when we are entering or
leaving the airport? When we com-
plain about this, they say, you should
get a token from them that we are
not parking and that we are only
alighting the passengers. I cannot
understand this. I have complained
about this previously. There, the air-
port officers and the contractors are
in league. Otherwise, this cannot
take place. The hon. Minister cannot
close his eyes. The Chairman or the
Managing Director of the Indian Air-
lines cannot close their eyes. Why
should we pay when we just enter
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the airport or leave the airport? You
can collect parking charges when cars
are parked in the airports. But why
should we be asked to pay when we
just enter or leave the airports in our
cars? This should be attended to.

In regard to the hotels, we are not
complaining about the five-star and
four-star hotels. These hotels should
be there. Otherwise, foreigners will
not come and stay in our country. I
would like to suggest that you should
also construct three-star and two-
star hotels. If you do not encourage
the construction of such hotels, the
middle-class people who come from
foreign countries and also our own
people who travel within the country
will be put to difficulties as they can-
not afford to pay so much money, to
stay in five-star and four-star hotels.
When we ask this question, why
should we not construct three-star and
two-star hotels, they say it is impos-
sible to pay such a huge interest on
consiruction of these hotels. The
five-star hotel people can afford to
pay that huge interest and charge
more money. But the two-star and
three-star hotels, because they charge
less, cannot afford to pay so much
interest and take loans and construct
the hotels. I appeal to the Minister,
in the interest of tourism and in the
intevests of the Indian people who
travel in India, {0 charge subsidised
interest or less interest for those
hotels. Unless you do this, new
people will not come and construct
hotels.

I also request the Minister to intro-
duce the student concession during
holidays on the Indian Airlineg so
that they may go and see new places,
visit new  universities, study there
during holidays and see important
tourist places.

T also want the Minister o take
special interest in the Vayudoot. He
should purchase new planes and all
the district headquarters and all
important places should be connected
very soon. They are going so slow
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that I do not think in another ten
years, they will be able to introduce
Vayudoot service to all important
places. They must go quite faster,
take World Bank loan, purchase more
planes, introduce this service to all
the district headquarters and impor-
tant places.
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Finally, Sir, there are important
places like the hill stations and other
places where they cannot lay these
runways. So in such places, I request
the hon, Minister to introduce heli-

‘\ copter service, just as in other coun-

r

fries, so that the helicopter service
may be also useful in such places.

Thank you very much.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Are you speak-
ing in Malayalam?

*SHRI O. J. JOSEPH (Kerala):
Yes, Sir. It was mentioned here that
the objective of tourism is to attract
foreign tourists, earn foreign ex-
change and also to develop modern
tourism on the model of foreign
tourism. But in my view if we deve-
lop our tourism on a foreign patitern
it would certainly not help develop
unity and integration of the country.
Therefore, the objective of our policy
should be such as to enable the people
of this country to come together and
to understand each other. On the
other hand if the purpose of our
tourism is to encourage foreign liquor
and the resullant flesh trade, if the
five star and three star hotels are
only to subserve that objective, then
I have to regretfully state that this
is not in keeping with the culture and
tradition of this country. -If our
objective is only to earn some foreign
exchange through any means, then we
may be successful in achieving that
objeclive. But certainly that is not
our culture and tradition and there-
fore that should not be so. Therefore,

*English translation of the original
speech delivered in Malayalam.
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when we consider the development of
tourism that should also take into
account the unity and integration and
also the development of the country.
This is what I have to say by way of
introduction.

Sir, here T would like to ask one
thing. How many rooms in our five
star and three star hotels are being
utilised by the tourists. Actually what
is happening? Most of these rooms
have become the play grounds of the
top executives of the capitalist com-
panies, black marketeers and others.
Foreign tourists are generally putting
up with ordinary hotels or just roam-
ing about here angd there. Therefore,
the five star and three star hotels are
constructed for the purpose of con-
verting black money into white
money.

Sir, how many committees were
appointed and have gone into the
working of this Tourism Department
during the pasl so many years? Have
you implemented any of the recom-
mendations of those Committees? You
have not implemented any of them,
It wasg recommended that there should
be internal audit. Have you imple-
mented? I{ was also demanded
that the appointments in this depart-
ment should be made in accordance
with the agreements with Unions and
there should not be any favouritism.
But actually what has happened is
that this Department hag become a
centre of all kinds of racketeering
where convenient berths are found
for the favourites of vested interests.
Therefore, T would demand that this
praclice should be done away with.
The employees of this department are
not getting proper treatment. What
is most painfu] is that there are some
Directors and Officials who are cor-
nering all the foreign liquors meant
for the foreign tourists which are not
available to private citizens, and are
misusing it by passing it on to their
own favourites and private traders. 1
want to bring to the notice of the
hon’ble Minister that some officials at
places like Kovalam are not living
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in bungalows allotted to them. but are
living with their families in hotel
rooms meant for foreign tourists. Not
only that, there have been instances
of attempts of rapes on foreign tourists
in many tourist centres and this
tourism husiness is gradually deterio-
rating into an arrangement for mis-
guiding the young men and women of
this country into immoral activities.
This attitude of earning some foreign
exchange somehow or other should
change.
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Another thing I want to mention is
about the air services. What I fail
to understand about the alr service
is that why people belonging to the
North Eastern region have to come to
Delhi for making a trip whether to
the western countries or the eastern
countries like Japan or Indonesia.
That is the present arrangement. The
Calcutta airport is an equally deve-
loped and important airport like the
Delhi airport or Bombay airport. But
if there are not arrangements for
landing at this airport for aeroplanes
going to foreign countries then this
deficiency needs to be remedied imme-
diately. If one wants to go to Trivan-
drum one cannot get a direct flight.
One has to go to Bombay and then
obtain a boarding pass for further
journey from there. Why should
there be such faulty arrangements?
After so many years of independence
we are not yet in a position to pro-
duce the requisite number of aircraft
in our country. That is why we are
not able to maintain punctuality or
supply aircraf{ wherever they are
needed. We talk about the technical
expertise for fighter aircraft. But we
are not able to produce bassenger
aircraft in spite of our remarkable
advancement in technological know-
how, We are still depending on
foreign countries for our requirements
of aircraft and spare paris. There-
fore, we must do something to get
over this shameful situation. Can this
Department do something in this
direetion?

Another thing I want to mention is
about the over charging and virtual

[ RAJYA

SABHA ]

of the Ministry of 268

Tourism and Civil Aviation

robberies committed by taxi men and
others on air passengers whether it is
in the case of foreign tourists or
others. Therefore, I would like to
ask the department whether they can
make any arrangement for these
people to travel without fear and with
a sense of securily so that they might
be able to move about without the
fear of losing their life and proper.y?
If only we can make some arrange-
ments for taxi service or mini tourist
service for the tourists under which
the officials of the Department can
issue a slip to the operators of this
service reguiring them fo transport
the passengers safely according to
their requirements we will be able to
bring about some improvement in the
situation. Therefore, there should be
some improvement in the transport
facilities for air passengers whether
they are foreign tourists or others.

Tt the industries are to be set up
and developed there should be air
services available to such places.
People concerned with such industries
cannot travel without the facility of
air travel. But such services are not
made available to certain places. I
allege that it is due to the undue pres-
sure exerted Dby certain vested
interests that sueh services are not
infroduced to certain places. That is
why an airport could not be set-up in
Calicut all these years. Now on the
eve of the by-elections they have pro-
mised to give an aerodrome to Cali-
cut. I have still no faith in this pro-
mise. It should not be merely an
election promise. The air services are
not running punctually. Often it has
been my experience—while travelling,
that the services are not punctual. I
have not gone abroad. I am talking
about the internal service. Therefore,
if the services are to be improved we
must be able to produce our own
aeroplanes. The present arrange-
ment is like that of a shuttle service.
One who travels from Calcutta to
some other place has to get down at
Bombay and then change the plane
at several points. That is the present
arrangement for air travel. We must
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put a stop {o this arrangement. There-
tore, there should be more aeroplanes.
There should be more punctuality.
The passengers should be able to per-
form their jJourney at reasonable
charges. There should be catering
arrangement for the air passengers at
reasonable prices which the common
people can afford. As my predecessor
mentioned here those who go to visit
Agra from the South or Kanya Kumari
from the North are people belonging
to middle class peasantry travelling
with their family. I am not speaking
about the high officials or those who
go on leave travel concession. These
people must be provided with some
facilities for spending the nights with
reasonable comforts other than the
ones which this department has set
up in the name of Janata Hotels
charging 35 or 40 rupees per day
Then only we will be able to develop
tourism in the real sense which
would bring people belonging to diffe-
rent regions nearer. This would also
help children and students to go and
see places of historical importance
and thereby improve their knowledge
and enlarge their vision. I, therefore,
humbly request that there should be
such an approach in this regard from
the Government.

Thank you.

SHRI K. L. N. PRASAD (Andhra
Pradesh): Sir, let me at the outset
take this opportunity to compliment
and congratulate “he Ministry, the
Ministers Mr. Sharma and Mr. Khur-
shed Alam Khan and the officials for
the good work they are doing.

Tourism is a vast subject, and
friends have already covered, and ex-
plained, about our heritage, culture
and also the facilities that we have
created at the tourism centres and
elsewhere, and, therefore, I would
not like to repeat what has been
mentioned by other friends.

Tourism is acquiring more and more
importance all over the world in
almost al] the countries, Byt I must
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say that aithough there has been a
considerable improvement during the
last few years in our country, much
more has to be done in this direction.
We have in this country many places
of interest which should be really
developed into worthwhile tourist
attractions. I am sure, the way the
foreign tourists are going all over the
world, if only we could make some
tourist attractions and provide all the
conveniences like good roads, hotels,
communications and other things, we
can attract a much larger number of
tourists. 1 am sure, if the statistics
show that we have had 8 lakh foreign
tourists last year, that is not at all a
number which we could be proud of.
This ig a vast country. Our country’s
population itself is 600 million or 700
million, There are lots of opportuni-
ties for people to come and visit
places in our country. After all, in
our country they do not have to spend
as much money as they have to spend
in Europe and other countries. So,
in this connection, I would only urge
upon the Ministry and others con-
cerned t{o take up this task with
greater enthusiasm and see that more
and more facilities are created in
various places of tourist interest.
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As a matter of fact, whatever facili-
ties are available today they are not
being properly publicised, and many
Peoble do not know what facilities are
available in most of our places of
tourist attraction. And some good and
effective publicity is still to be made
in this direction.

Sir, now, friends have already
spoken about the tariffs in the five-
star hotels. Today only five-star men
can enter into, stay in the five-star
hotels. For others it is very difficult.
In this House, earlier, on some occa-
sion, it was said that these hotels are
meant for the foreign tourists. But
what about the domestic tourists? I
would go a step further and say that
even for the foreign tourists, our pre-
sent tariffs in the five-star hotels are
much more expensive when compared
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with some of the hotels that are in
the United States and other countries.
Take, for instance, here we have the
[3j or the Oberai Intercontinental or
the Maurya. You cannot get a room
for less than Rs. 600 to Rs. 700 includ-
ing taxes. Thanks to this Ministry
and also the Finance Ministry, 15 per
cent tax has been abolished.
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That is a great relief, But what
about these high lariffs? I can under-
stand it if the hotel industry is not
doing well and, therefore, they are
increasing the rates. But I can quote
an example to show how the hotel
industry is faring. A ten-rupee share
of a particular hotel company in our
country is quoted at about Rs, 80 or
Rs. 90 in the market. That only
indicates the quantum of profit that
these hotels are making at the expense
of domestic and foreign tourists
which, in my opinion, should be con-
trolled. After all, the Government is
there. You fix the prices; you are
permitling them to increase the tariffs.
On what basis? On what grounds?
there should be sufficient reasons for
it. And today, as I said, the five-star
people go there. The top officials of
the Government or the top officials of
the corporations or the industrialists
or the big traders or exporters may
be able to go and stay there. But
what about the middle class people if
they want to go for some reason or
the other, either to attend a wedding
or to meet some friends or on some
vacation? And even the so-called
executives, if they have to go on their
own, can they afforq to stay in any
one of these hotels even for a day?
And this tariff of Rs. 700 is without
even a cup of coffee. Even that is
extra. A bottle of soda is sold for
Rs 7 or Rs. 8; a cup of coffee is sold
for eight rupees; and a glass of fruit
juice is sold for sixteen rupees.

THE VICE-CHAIRMAN (SHR! R.
RAMAKRISHNAN): The bathroom
soap is free.

SHRI K. L. N, PRASAD: So this is
a maedter which we should not laugh
away vr take lightly. AIll right, you
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,( may say that these hotels are only

meant for the foreigners, But what
about the domestic tourists? Take the
statistics today, How many domes-
tic people, our own people who are
working 1 the Government and in
companies, are staying in these hotels?
What is thp percenlage of occupa-
tion in these hotels by our own
people, and what is the pe.centage of
occupation by foreign tourists? You,
can take statistics and get convinced.
To tell you very frankly 1f I have
to stay in a hote] in Bombay or Cal-
cutta or Delhi, I cannot afford it on
my own. Either you shouid stay on
Government account or on company’s
account Or on black money account,
You should have one of these ac-
counts, Otherwise it is impossible to
stay in these hotels. It is so even in
places of pilgrimage. The other day
I had been to Shirdi. There js a
Government hotel there but rented
out to a private contractor, We stay-
ed there for about three hours, Natu-
rally when we go there we need a
room for gsome time, Then we go and
have “darshan” and return., I stayed
for three or four hours and I had to
pay about Rs. 160 for it, These are
the state of affairs prevailing in our
country today. Where are we head-
ing for? What are we doing about
it? I am not critjcising. I gm only
appealing. My intention is not to
criticice; it is only to bring these
matters to the notice of the House ang
also the Government, to see that

some remedial measures apre taken in .

this direction, As I have already said,
the big companies like the multi-
nationals are going in for the hotel
industry, Why? Becauce there is
money in it. Of course, no business-
man would go into a venture where
there is no money. But there should
be a limjt—a 10 per cent return or a
15 per cent return or something like
that, Today the ITC is going intg 1t
in a big way. The Oberois are going
in a big way. And I welcome that.
Bul at the same time the Government

should impose come restrictjons on

the tariff,
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We do not want five-star treatment,
It is enough if there is one room and
a clear bathroom, We do not want
a health club. We do not want a
swimming poo], We do not want some
of the other facilities that are there,
All right, let them be enjoyed by the
foreign tourists, But the minunum
facilities, the minimum living con-
Jditions must be provided at g reason-
able rate. At one time Madras was
supposed to be the cheapesty place in
this country. I hope my friend Mr.
Ramakrishnan, also wil]l agree with
me, Even there this disease of tariffs
has spread, We used to get for Rs.
100 in Woodlands Hotel a beautiful
cottage, fully airconditioned, a bed-
" room, a sitting room, etc. Now, because
5-star hotels have come up in Madras
also and they are charging Rs. 350,
these people have also increased their
tariff to Rs. 200 per cottage. Is there
any justification? In my opinion
there is abisolutely no justification for
this. Yet, that is the way things are
done for earning profits. [ am pot
sorry that somebody is enjoying pro-
fits, But they should be reasonable.
The facilitijes should be within the
reach of the people, If you want lo
develop touriem, if you want more
and more people from within the
country and outside to come and uti-
lise these facilifies, go and visit places,
they should be enabled to enjoy these
conveniences at a reasonable price, at
a price that people can afford, I do
not want to go into greater details
of this aspect.

I would only like to say—I come
from Andhra—there iy Araku Valley,
a fine place, just about 60,70 miles
from Vizag. I had heard about it
when I was g small child, The facili-

ties there have not improved at all.

The facililjes that are available there
need to be improved very much, It
is a very fine place, People can go
around with little expenditure, Tt is
also a place like Ooty or Kulu or
Kodaikanal etc. Therefore, Sir, this
is one aspect about private people
charging hjgh tariffs.
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With due respect and humilily 1
would like to ask the honourable
Minister about ITDC, an organisation
set up by the Government, [t is ex-
pected to serve the people of this
country on a no-profit-no-losg basis,,
or even if they want {0 make profit,
they may, but a reasonable profit. I
am not objecting to that. I am not
suggesting that you should run a
charjtable service. But ITD{ hotels
like Ashoka are also increasing their
tariffs just like any other private
hotel, If you view it from a commer-
cia] angles, yes, what they are doing
is right; but if you view jt from the
point of view of promotion of tour-
ism, it is not correct, So, Government
has to take a view in this regard,
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Then, much has been gaid about the
Airports Authorijty, the funclioning
of the Airlines, We have (1) Air
India and (2) TIndian Airlines. Air
India is an international airline and
I am really proud to say ihat it is
one of the finest organisations that
our public sector has in this country.
There ig no doubt about it. When you
talk of improvement, of course, there
is g lot that has tg be improved there
also , While their in-flight service jis
excellent, their ground-service is
lousy. I myself went to the Air India
Office in Delhi in the National capi-
ta], Even by mistake you don’t see
a smile on the faces of the people
sitting there-—smile s the first and
the foremost thing that any passenger
would expect from them, I am only
saying this because some corrective
measureg should be taken. I am not
making thig point as a complaint, You
go to any other airline. You go to
British Airways or some other airline,
I have been there. It has been my ex-
perience. The way we are treated
there in their offices—the ground-ser-
vice—is different from what we ex-
perience in our Airlines, While I
appreciate and say that our in-flight
service is excellent, I am unable to
pay the same compliment {o the
ground-service. Many improvement’s
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lot of improvements—have to take
place. People should be trained to
extend courtesy to passengers who are
their masters, One day I went there,
as a Member of Parliament and waitl-
ed there for about 30 to 35 minutes.
In the end, in disgust I cams out. Thep
I caught hold of g friend of mine and
got the thing done in just in g few
minutes. I am only mentioning this
as an instance, How many common
people have friends in Air India and
how many of them can reach them?
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The Air India, as it stands, is a
prestigeous organisation among all
our public undertakings. What profit

it makes or what investment it has
made is a different question because
it is not entirely in their hands, Air
India is appreciated world-wide All
I can say ig that it is one of the few
finest airlines in the world. There-
fore, if there is any lapse in their
ground service I am sure it could be
rectified, 1t is not g difficult matter.
Only the Management should take
series of steps quickly.

There was some criticism that Air
India was in red. Many of my friends
in the opposjtion are not here now.,
They would not like ug to discuss
what happened during 1977—80. We
should not talk about that period be-
cause they were terribly busy settl-
ing their quarrels between themselves,
They had no time toc Jook into these
things which, according to them, were
minor things, We leave out that
perjod. Today the position is difte-
rent. I am not praising anybody for
the sake of mere praising, It is not
a question of our Government or any
other Government. When we appoint
executives we should appoint suitable
people whg are competent enough tn
manage the institutions entrusted to
them. What will happen if I am put
in charge of a steel mjl1? Only a steel
expert who knowg the subject tho-
roughly should be given the authority
to handle that unit. Likewisce in any
commercial organisation like the Air
India too care should be taken to ap-
Mr, Raghy
Raj js known for his competence, He
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is a financia} wizard, He is a great
economist. He is a person of proven
competence. He has been put at the
top in the Air India. Earlier Air
India was in red. Now I am very
happy to know that Air India ig no
longer in red and has turned the cor-
ner. It is making good profit, He is
taking many steps to cut down waste-
fu] expenditure and to improve the
ways and means position. That is
what is required in a commercial or-
ganisation, 1t has to compete with
other ajrlines of the world, At the
same time it has to render services.
It cannot be in One way,
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Now, I am sorry I cannot say the
same about the Indian Airlines. At
least my experience has been like
that. It is a domestic airline, But
people expect the minimum comforts,
What is the jncrease in the tariff in
the last two years? Is it 60 per cent
or 70 per cent or 80 per cent-] do not
know. Two years back [ paid only
Rs 470/~ for my journey from Hy-
derabad to Delhi.  Today it is Rs.
857-/, That is the position all over
the world, not only with Indian Air-
lines. While such gpn increase has
taken place in the tariff of this
domestic airline, its performance is
not comparable, In Air Indja I can
comparg its performance with any
other international airline, and say
whether it is good or bad. But jn
Indian Airline you cannot compare
your service because it is g monopoly
here. What js the kind of service we
get from the Indian Airline? Whether
it is ground service or in-flight ger-
vice, nothing much is there 1o be said
and the less said, the better. You
know the type of fooq they serve?

SHRI HAREKRUSHNA MALLICK
(Orissa): Then you give it to the
private people, That is what you
want?

SHRI K. L. N, PRASAD: When
there are twenty nationalised banks
in the country, why not have three or
four airljneg corporationg in the pub-
lic sectoy itself? Why not?
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- SHRI K. L. N. PRASAD: 1 know
your intentions. (Interruptions) 1
know your intentions and I know
what you want from me and you will
get it,

Now, Sir, what I am saying is that
if you want to compare tiie perform-
ance of this organisation with that of
another, there must be competition,
Now, there are four General Insur-
ance Corporations, Why? Do you
think that the Government iz unwise
in having more corporations and not
one like the LIC? At least you can
compare the performance with that
of another. Now, there are twenty
nationalised banks and you can com-
pare the performance of one with that
of another and you can see what
their income is, what their c<tablish-
ment expenditure is, what their over-
heads are and things like that and you
can do something about improving
their performance. But here you can-
not compare thjs with anything else.
Please tell me whether there ig zny
way of comparing and I will have no
objection. What I am trying to say
is that in spite of the increase in the
fuel cost, in spite of the increase in
the establishment charges, there is no
justification for the increase in the
tarift to this extent That ig what I
am trying to say. You take the case
of the percentage of increasg in Air
India, It is linked with other inter-
national air lines and yet their jn-
crease ig not that much, But why is
it s0 much here? And, in spite of
that, you have made 7 crores of profit
You can make it Rs. 14 crores if you
increase the fare by five rupees per
ticket, It is not difficult. After al],
you have to make a profit. You have
to economically run the administration
and you have to economise on ex-
penditure and you have to avoid
wasteful expenditure and you have {2
improve your earnings and thereby
you make profits, and not just by
merely increasing the tariff, T-ig is
what T am trying to ss=
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That ig right,
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SHRI K. L. N. PRASAD: also, Sjr.
while on this subject I have to men-
tion another thing and I do not know
whether it strictly comes within the
purview of this Ministry. It is about
the security check.  Sharmaji, with
all the humility at my command I
would request you to introduce auto-
matic machines immediately. It is
already three or four years since we
have been talking about it, Why I
am saying this is because the security
goes on to the point of embarrassment.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr Minister,
one day you should come jn Jisguise
to see the security check,

SHRI K. L, N. PRASAD: It is done
by an untrained person and it all
depends on the decency of that person.
Uneducateq fellows are kept there for
security check, Now, how do they
do it? He will take your shaving Kkif,
for example, and he wil] see one by
one all the itemg in the kit, he will
see of what make is this, how jt is
made and go on and this is the kind
of security check that is done. This
sort of security check or personal
check, as I said, goes on even io the
point of embarrassment  Anyway,
this sort of experience our Minister
friends would not have had because
Ministers have the privilege of walk-
ing in straightway while we do not
have that privilege. Probably, if we
are given that privilege, wp would
not have talked about it here (Time
bell rings)

THE VICE-CHAIRMAN (SHRI R.

RAMAKRISHNAN): Yoy have al-
ready taken 23 minutes,

SHRI K, L. N, PRASAD: When it
comes to me, you ring the hell

THE, VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I am just going
my duty by ringing the bell.

SHRI K. L. N, PRASAD. I am also
doing my duty,



Discussion on the
working

SHRI HAREKRUSHNA MALLICK:

Sir, he is making a good speech. He

is a belter speaker ang you should
give hini some more time,

279

SHRI K. L, N. PRASAD: Well, my
friend,. ..

SHRI HAREKRUSHNA MALLICK:
Sir, let him speak because he speaks
rarely,

SHRI K. L, N, PRASAD: Well, my
friend, ‘when it comes {0 your turn,
1 will suy. Now, don’t bother,

Sir, a; far as the biiateral agree-
ments are concerned, I do not have
much of a knowledge in these matters.
But I am tolg aboul it by some friends,
I understand that there is a reciprocal
arrangement with other countries or
other airlines. It is O. K. But, when
you do not have thesc reciprocal
arrangements with some counirieg and
if you still allow those countries to
operate here, I mean, thejr airlines
and they thus take away your traffic,
are you doing justice top our national
carrier? As all of you know, there
is a cut-throal competlition in the field
of international travel There are
excursion fares 30-day tickets, GO-day
tickets, 120-day tickets and so on and
I do not know how many such types
of tickets are there, Bul there are
some sectors whereg you have fu]l fare
advantage, That is known ag hjgh-
yvielding trafficc. That high-yiclding
traffic is available where there is
traflic between India and the Gulf.
Such traffic, I am told, is taken away
by some foreign airlines, Where we
do not have reciprocal arrangement,
for whatever reason, wa are not fly-
ing to those countrjes whereas we are
allowing these airlines to land jn our
country and take passengers from here
even Gulf and European countries, Is
it to our advantage? 1 am only re-
questing the hon, Minister to enlighten

~us on that poinf.

Then, there is also the chronic
disease of overbooking, Well, T am
told, this is prevalent in all the intec-
national airlines. Tt is not only spe-

cial to Air-India,
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Air-India’s name in newspapers, say-
ing that 37 passengers have been
off-loaded, etc. ete. This causes a lot
of inconveniénce to passengers who
have got OK, seats. They may have
their own programmeg and appoint-
ments, and many of the people who
are goijng abroad have their business,
and if they are disappointed like this
it will give g bad name to our nalion,
Therefore, I would only suggest how
far you can reduce these complaints.
You can do over-booking in the com-
mercial interest upto a particular per-
centage, Why shoulq it happen =0
often? Thijs is one suggestion I have
got to make,

Then, the Bombay and Delhi air-
ports are very congested. It is not
possible for any more llights to land
there or take off from there than
what are being operated at present.
And, al<o, there is 3 demand to aliow
them to operate to Calcutia. People
from that region also say that the
Calcutta airport is neglected and it
should be revived, Why should it not
be done? At least in cases where you
do not have bilatera] agreements with
the airlines of other countries, where
we are not going, why do you allow
them to go to Bombay? If you want
to oblige them for political reasons
or political considerations, you can
ask them to go to Calcutta or some
other airport where therz is no con-
gestion. It is to our advantage So
thig is another suggestion T am mak-
ing.

Finally, coming to vayudoot ser-
vices, it is a very good idea, In this
jet age, we require feeder services to
cover short dgstances too, But the
progtess in this direction I think, is
very glow. I am told about this ser-
vice js operaling in Bihar., Why it
was started only in Bihar, Mr. Sharma
will be able to explain. I am not quar-
reling about it nor I am complaining
about it. But let this service be gX-
tended to other States also as early as
possible. Our country is place o}
distances, From one town to another
town if you have to go a hundred or
two hundred miles, we need this
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facility, I am not a technicel man to
give any technjcal advice in 1his re-
gard. But I would only like to sug-
gest that AVRO planes are not gnod.
I am told there is a plane called STOL,
which does not require lonz runways
Therefore, I would suggest to the Gov-
ernment to examine thig and see that
these are introduced in al) the States.
But while fixing the tariff, please keep
in mind that everybody is not travel-
ling on Government account or com-
pany account, I won’t Iike to get re-
minder after reminder,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): You have taken
half an hour,

SHRI K. L. N, PRASAD: I think
your time ig not correct.

THE VICE-CHAIRMAN (SHRI R,
RAMAKRISHNAN): Ths record is
there.

SHRI K, L. N, PRASAD: There are
some more points, I will raise them
at some other time. I thank the Chair
for allowing “mé this much of fime,
I would only request the Government
to take these suggestions in the rijght
spirit and to see that they are imple-
menied to the advantage of our
nation.

M Jdw wwE AET (397
yaw) : o, Fo feafy G2
fo o dearem ax agE &4 g &
TG AF AT & S ¥ o W
g, frgd 5 gl aF FA g9
gt g1 wRt St ¥ mwiRd &,
TH 9 9% eq fgem @ ¥

s WA qETE [T ¢ AT ATE,
oAt ST g A FwET A

~:

R g7 WAL ¢ CF, T
T WA F oulT AT q@ F® W
g ! & mAl &, 77 & 3o
FEA, @ IAFT 9Had F WG
FMifs I7q wgx F Tifeas a1 W@
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g AT e 3T & @ oAy oy ar
St | &% AR agEm, Fow (1)
# faat & &g 5 oml o &Y ardw
weT wFT | W oFg fF Teww
FEAT |

gt St SE7 g WRAT A
foaar &, wftrr & faoar & #i®
fagme & &1 w7 o 7 faemT 8
AfF o "l F AT F FT WY g,
q1TE GE-HIBT aTq FgAr g7 gt
g1 =g gar & fao @Y, waww
F T A

o (H@ TEAT (g E) ¢
HTF 1 a1 A g’ § o

it FEw qqE WER o gg at
FOAT JEAATAT § | T OHATE
aga A wEEr g #WR gx sary
¥ g axdr € afzw oam @ owfsT
T 4% & F SE-NE s ewmeE
FT A9 g TIedT 1A H, HgaT
Fifaa wéow W, FMH AT F
T g7, 7 T g F 9 O,

]
a

gH 989 Fvd | &, ' 3o fqum
¥ gl S | Afww d1 awdd ®
qUEAT T wATET AT §, 9% U ¢
fe &1 wmE g & e g,
g Fg ATE> Mo ST Ho & ZT,
9% a8 sfEa-ums dEd F19.we
F1 81, 31 umw-gfvear =1 g, 48
FEIT; § 1 FERDAT  FT AqAS
ag 1 & a8 UF w@Aq w7
2 =TigT A YIET I F39 AIfa-
frdor &1 #fwa 18a® wgt @
3! wEr mg @ W R T agdfe-
frdor &3 & awU HATAT T el
frrTi Y o fewdde, fawmr &
B ¥ oS WY § | Tl #Ir F
TaEeR dr & T g |

T
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v waR ¥ fafwe ;fusrfoa

F &9, HAr A I9F A9 F @IE
F &9 ¥ Fad Ay | A § Ak
g 99 F1H ¥ wTIF T W@ 8
T FTH F I STAA FT GG
T g ar ®r5 #afg =g &) oig ug
#9Y AT &7 T £ T T UFET §
ar 3uN g3r fAumw g, faad sm
T T & W g ;T ATE weArd-
qE FT UF g 9 AT 5|
TR TR T | F ag FF0 F
gEedd ¥ A fawml #1 AT EEad
¥ { T FIA S, a9 9F (%
TRl W R F AT F 7
¥ am 7 | g 99 8, AT
FTH FT FEATA AT g, feAT naT-
arEw #, a1 mwEfemr FMRWA ¥,
gravgd: AT w, wiuwe g
aifgd & ag & 31 d2aTq FLF
YT HEARN FH WY FH O IGT |
JaeAT &, fedt s aaa &,
TS IgE AT F ggawr g, feey
IETFT §, FED WEFTT T
faqmr @, #|@r @V, g SR
gfggre g Tfgi——F wf o
ug et wgar v fEer o sigwr
#1 fqeRy o FH 1 F AW F A
far oA 8, SAEy @A wiaws
3 ¥ WY FFAT g LTS A€ 2
AfHq ATC ITF! TIAGEAT TG I HIT
T AAT A HarAag g &3m, at
T AT 7 2, ag w47 §7 FET A
- FHAT HATT T YO GATH HTHAATT
S A AT, 3| OTFR & fAEem g
F Aqa9 § 78 3 % 78 «1 WA
STl & TE 9T AqAl wHa qfg
oT gfgar & & FWT

5P gF | wyT IfeqT uATATIH
F, wE. & WA

R RO C O i I o S D RN KR
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F w7 F, ux faarity w7 & fpav
AT FAT F ) FAT A FF F4L § fF
fagar & w1 FEARr grar § AL
FTHT F @A W, 9§ & faer g
Ay gL R A F gw § &
ar &7 mae Sy € fadiaw gar
ar qfF #15 wfy 3d afew @64
Fdy freft fawm w1 faomag 7di g 2,
T FA I ARSI AT 72T 2 |
e oF & fawed W grar——
i e Fefwafa w1 &
TgATS T M7 FAq7 | TF faqm w0
sAI < Ry safer @y & aFd &,
A AT 7 ga frd) aa & fasras
73t £ fadow £ a1 wt9m I F
7R WA L PAviesr aAAy 7 oo
ST & o SHEAT  uF fawemd A
# 3y faawr § frafe el swtad
TEATF ¢ F 39 H ;a9 =1 ¥
FIA FAT AMGT | o 50 & F IO
¥ 39 afuwrfeat : e garea
AR A

ZEU UF W IIEOTH T @1
Z1 #wd dawm & 5y afer § ayg
qa¥ FC A& WG AT T HIT
wegz &1 AT 3g o anfgd f
st afag g ag 3T & ITT F, T
o @1 Fou, frafs aiwg &3
IqT I wAr | AfET S
sfF IO F A A1 F HIFoT
TAT & FN IT AT AN IGNTT FT
%0 8, fqa @ ag eqq wrlared ?
73 OV fedaz F | HEAWHRAT IH
gt #r 3 5 387 afer A, rd-
qoTrAT FTOSTE FOT 1 IART ;T
qrféat g9t 9 %, <® ¥ qAr7 q&r
g g

A TEFE 38 § F HAET g
T H-—gT TH H TR FET g
@ia g fagfeaar s o &
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g 3% gEl BN A9 )\ mfERary,
AT oAfgwe fag g0 ww @
fagas & A & T1q, A FF FT
FEara T ARy AfEE & ge-
ar | AT HX TF HAT Ag TH
A § JT FIE TAAEAT ATALL HHAT
g\ A AT I AT 9T @
7g tfewe &%zl w1 o= gar
& | ofewad FRe AT TFT FA
g og@ar o’y g R oS oy
A § ufewEe ¥Rl & ¥ 7,
afgy sg T g & a1 99
© WA A A 2 g™ H ufewAd
FFd g7 FC waT S@T & o
fii & ag www 3@ faum =,
SgF 1§ qg TAT AT § ATTHI
org ® A & =t g feer e

Twe IRl mwamglw
ﬁnﬁf’mgﬁ’r%wa’rmﬁl
UF AT T g ¥ OAAr o W
# #ix fafaeet o w@e o9 §
¥ TR 9 g Y f faaae of
fooms & =7 § q@Fr WA AGY
§ 1 WEl ST d A wwd & fF
“am @M g 870 ‘Rd drsw
feredz 7 o gu & W wEw
gu & "E W% ey’ wm O,
9T A1 Hg FT 9T 99 § )
TH W W9 TFEUL FT AGr wE@d ¢
TFIE F ATT @ I UEE WTOH
difer frator & gfaer et s awas

ERCHCEE G B T i A

fou 3w fAaaes &€ AT 1976 Y
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St e 2, s93 B fFasa v
g, fufawr cfagm g w59 wafe
¥ aR | aga ardy et #v § osA
fsmrfeat T< araeT o= s Jnfgu |
%, e (@wrTw a8 & G fafaw
TATT HTEET CFT WTE & 9 d
#7 Fewrdsiz v & a1 fafes cfquas
F1 femdde TAET 3——AT TGIT FaT
g fr zaFr v ferdhe W m@
FT, T K O UF AgER R
Afog, grafEy 1 Afierre Dfsu)
AT A WA FB G agr  fwar
¥ ardy fawrfart o sty 98¢ =mear
arT 39 fawifert &1 9 A 39
fF 39 # #FA-FE A AN aEdq
g0 f1 g o & T AW
fare § =@ & w@TEET v oM@
gred 2 & fau, S &1 Afase
[ & o o fm ST qFAT &
ey o awga T S sfgarar
ITAW FFLT THEIEH &1 FTH HT
W% | OF SRR {0 F ) Wy S
frerfrac 1 W e a8 @3 & @
¥ 1 SRR AT, iR STEiwe}
i oA @G ;ATX ) TS
T AT qm g fa A FigowwEe-
Wzw gf 21 faaEy s sgEve .
faar &, ar/@ar @ g gu - IR
UFTH IR AT E | wEF gm
AT W7 SI-IR A 9T &9 #R
qH YT EAT T

wfl Uk warEzHz fRaT @ owrow
fefioaer A9 o9 @, IEEET
AT g€, we@er  fw, AR
T oary @a fey 2 1 osaw R
Ft nfaere T far g, Ag qamm
agy 0 T oA ¥ owms
&, o Ao ¥ UF Fgy BET A
afs7fger ove Weawm 1§ WRE-
w1 wfger &1 am for fgar @Y
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W@ a%ar | vl ST g9 W & ;T
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qqzy Ay ATA% FAAT AaiEd
# g A@d@r (s @R HIEw
i) QIIHT HIX 797 57 H

A I AAT WAL I
AW § WA ST gEA A S
T v oL

St gIMT WIGH G 0 JIT AT
q g m?

.
it wadia warg w7 o owfEe
afgem &, g <T@ g o

TE AT g gfaw 1. .. (swadwa)
At GIAET AR G Aq R
AT & aF @ F .. (smaErw)

A A AT WAL 2 G A
AE T qTE AlwA gAET AT gerr
TAFAT & | FAR FWH ATAT AF
gfgd = (smaara)

At qag gwA A (wis wdw)
ag 7T SAfE g, AT @y
IqY  ATFE TG g w7

o\ A AN WiyT W e
gt wwER, @ a1 § Awm 3 owr
21

AT PR WA S I
BIE W AGl ¥ WA A WY
agt a Ry |

ot St qA" WAL 2 FF
T A FT | FET HET W Ay
& AT ATH W qHG g | AW FAT
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wa AAEY &7 dAen g @y
(zaamA) | By HFa) F7 AU wEr
g1 3 ar Fwe A g1 ¥ awe
ar Awfger &t ... (s<qmA)

FrRAEar (A Mo VRTAA)
ug AT TIT |

S Fdw wAT AYYT ¢
ag @ g 9o T8 gear |
(waaa@) s, AFAT glew & >
¥ uw fagmo g + @ Far fred 8—

“The call of the east is like the

call of the wild; it is compelling,
it is entertaining.” Look at the ad-
venture, “Let the adveniure begin
at the Akbar”, What is this? “The
call of the east is like the call of
the wild”’, the cal] of the jungle.
Is that the way?

ag fosm@ tar & 99 ¥ fergeam &
S @1 S @, S & yendl 3o
T LA g Uk g fasm
FoU w1 | ey, s dfer feg-
W W | AT ST FE W@ g agd a8
safeez €, 48 IAET WAT T
e fergea § saw & S g At
ATEo &¥o o Ho fgrgra™ 1 agaA™
FL W & | Fg TAT § TAAET FT
i g fawmow faar € &6 oaw &
wF gew & ar H foew wgr wm
& fF wsy agl 9T & FeET § AR
ST ST g AT TEHAT AT TEH &R |
Sy f wem & F1E wedy A&l g |

"I &Y

oY & @M F1 g FEl T g,
Trearar S 43T 43 g ar #3d
I W FT FTAFA & | T TF

1 fasmw ¥ gt gfga avr A9
g RS | SR gF qg wH G
fFar | SR qoaT uF gfewee §en
faur | oF T 8, I« T fF
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goTg AT | TR "G I -
qq gew ¥ w@r @ AR dur fear
7T | e RO ar gy Y & A
ar ) o ¥ favmw € @Y oSS
9 o famos @ =gy 1 T9-
fae 39 wwTT FY WY ST § =T
g @R, T N AN AT |

QS WMo o o Ho F
AR H g K o § v fRd
T AR | TG & THR F oA &
o R AR @R e ¥ | ag &
mfaat F AT ar sawmg ww ¥ 9T

T Fg fFogw
Hfow afFa # owrsIfewd #47
W oF g aid 8 sw faefaw ®
2 9T AT W E MR ag o #wow FEH
FE P g8 7 J|WAEW
¥ 9w ) agi fad wwe E-
Wz F AR § AT\ IgAT AT qH
M @ F 9y @ik # qed &
F1q FEM, AfFT IZ WU FE 9T
o @A & 1 ww G fr fage

FH T FH 20,
Afsw wAmaw ST gaar gwa fqan
a7 |
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39 el & 2 @€ | IR IEH
e fFar & 0

ot STty N WAL ;AT gHET
grg 92 % afwm

ot gty oW @ o aw
ER i gl

gugaTeRes (S FRo TP )
IR THT ST ATS a9 aF d5% F
faT dare & @ WY S gny £ )

w0 St AT R : GHFT FAT
g\ ® a3 =dr S |
afer & sodt Y @ew T @ §
a1 ma fadsht afedi & fao g

%—zs 27 938 UR g TF I
dz A1 3z = a1 IR, Tw a<Ee
F gfg ™ T OB zﬁmaﬂai

FROFTE 7 . .- . —

it qeae faeq <Y ;Y15 g at
S CEE I o

AT

: ST <&
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o S SR W] 9T S
Sy UF wEe Wy S 9§
@t 1 A A 9 BifEy I g
oY IIFY § | 9@ FH ¥ FH
qAM | G AT TG FT G W )
1T 9@ a1 §: T@e gfg F wm
09 AW F, g 3+ Agr F
@A Jav #Y w1, g0 arfedt
e # 26, 27 Y@ Ifg g
T qg ¥ fRal § faamw &
fag M7 @ X @ & | W
24, 25 it F HTTH FETET § + IAH
WIAHT TF FTEHT 48, M W a9
AT FEY FEI 6 ATKHT FH FWQ &
o % f@T | IHT FET O HTEy
ghn AR 9gi 45 AYAT FIH QA FT
dar 2w FrAgAfmi F AR H
T FE G A TF HA HR AT
sror | foeX @i @9t F 'Y OH
AR FfeT 7T & &F ¥ qg a9
gt W1 9 & | owfaEl W oaga
T g 1 mEe e &1 faw oo
dAwit § faed fet § fame fem @
AR afaq SER Q@R # orEw-
Fat & 1

wq § gfad a|@ X T g
ifs Sedt T F© ar AT SE qAT
IT 1 9% MK gAa ¥ a5 § foq

(svagm) IR AT A ow
A @ w1 frwar, e ag o
AT @ TF FAT AT w7 AT )

o THEH FAHOAT ; AT F FTI
TR T § |

st qrdter qAIT AAY ; H A AR
RN T X W@ g Foar
= AT gw W@ g | miaw &
aR ¥ #3791 5 wR I IEENe
¥ qFer 9% WM AT TF T ATAY
g T | @ A aafrort @ fF
o1 ST IER AT TS AT )
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ot atrx fesd <ol : AT @ Y
gqr Fuat & fF 9§ v W s
¥ STEEr

oft s s wiR ;o faege
TR T UF &

o IR SHQUT : AT A I
FT 997 9T W@ § )

N ST AWIT YL : WT FT
a1 ag Wiz wWrg (wmeutw) e
N AR TG T @ F | AT FO
FIU HIX GOT TB Fg T & | (54a-
u'e) & F FIT 0 g AG qrA
faget | T St § g AT
(Stagt®)  audt e

SHRI SYED SIBTEY RAZI: I
think, Mir has a better mind than
him.

SHRI JAGDISH PRASAD MA-
THUR: Certainly, I do not dispute it.
§ 78 wEw 1 qaR g & dAivaga
e FET T OHQ A9 A7 AGY AT
AT oAz W dmhs ¥ F,H o
I A FT g TR IS AIF-AT
& AT § | ST AGTS FTAST
qTa% & | q@AS g9 T fRar @
W g9 9@« S q< | Ffed IeaT T
o fFag e @ e & aw
39 q% fwmar 1 (suEara)

wiifed & soar & g | AT
F AH HUT FE AR § F@T E
qAET =@l TG g AL TR FT FAAT
wWE o EwF §ag ) 9 Agm
FT T A TG g, 98 T & 1AT
AT W& &1 WA F@ F ogw
wied T d@w | § 7 Rt 1
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9T WATHA &1 ® HEA TG0 8,
aE TC FH AT 1 TR AR
¥ & fr o 30 9vAT fROET o
Fx fFar ar afeq adr gifenst 7,
AW & 9q7T T qA WA qg T
# f@r 1 7 swead @ity
g AFAT & & wAr 9T F | KA
9T TG & AGAT oAr ’F favary 2
30 TCHE ST WA *#W fwar 9r 3y
T w7 fRET ) AgEA AT S
AANT TE TTH g1, FRAWTEL e
TTEH ZMT 41, ZTsfe a1 21Ew g
qTt FATT WAWC AT UR 2T
AT F IEVET ATE AR W §
MY qg LA FAwK i A A
9T TAY ATIA F | AT AT qF AEI
] aon faar 78 F 4 a1 eI
Fraw = a6 1 aqr Ao
& B oAwd agh A1 AU,
et frem & wofy Tt frem 21w
GEW % ATE FTAT geAr 7, FWl
T & #e e faer far S
Bloag @ g @ (Wwa ® oG
RET H qra d9a [\ T 1w
ot =% Orar mar 20 £ s Ao
To ¥, sHITEY wAXa fafaw ofawa
¥ meTEw 4% e TR &
12 &/ awFs f5r w7 W § A
goifad & &8, sfagam @ F
w HF T AR g IqHT Faar
FA F AT T wedfes AT ¥ Ag
qelsq 9% fear w1 IEE Tg gEvy
wET oET THET e @1 A ws
feamr @z & fF oz fraw, =@
RATT UF Aaaay ¥ &9 § §aT
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Y & ATy AL Ay 3T Au-
T 47 N A ¥ AT FAGr 1 T9H

§ FEIEIT AT g wfasd &1 ar
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A7 7 ggd 3T g ¥ FAT A
gigarg arat #r o1 Frafear g
ST AlgFR W T Hz A fAard
qTdA, TAWET A gg  AfgET
a famr 21 2000 T FAT FIAXT
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g 9T ot foed A A Ay
997 I | 79T TG FW §SE E,
frdy Wt WgRT FT ATHT FATET
o g1 3y fAgfe & T sEE
g3 AT IAR( RATTT SHERT T
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aftrwifent 7 39 9 fosma #v ar
I8 ORE UFdam FL I TS | w7FqF
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{ FT A W g wfET ;g
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e TR § 9ET OF o9 9 |
# gvE w@m gmoa mai oot
Fai fF agaat 31 37 gvaq sy
HKo @Yo wmal, wiEs> o o &y H
AT F FAXA GANE T WX IIH
faars FTww & Ao 91 afEad
fomew & 4> &> W T | I
agt & Wi T 9300 @ 1980
F 9% SAFr feguriedT & wE )
qg W@ qq 1 g ! AQ FA
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it St F oAt A ozwar & 2 f
TE ST IREUR WY HR WTEeNAieTaTe
I W g AR T FIW TR &
gt & R s Rt w Am-
I & g ¥ ofem o w2,
Iy U9 famd  dar gRT mre QW
& T grT WX 7w A e
W T4 FT Wi 78 qfgw wEe
A gaw g fow o fase
FT TN WTwFAT ¥ T A e
& F a9AT a wwra F7ar g )

DR. RAFIQ ZAKARIA: Mr. Vice.
Chairman, after listening to Mr. Ma-
thur, I am provoked to say many
things, but I will restrain myself,
because Mr, Mathur told me in confi-
dence that he considers Mr, Sharma
to be a good and successful Minister.

PRl

ot andty wAr WA oAt
NRuF fas Y ag aq w5 0 fr &
FH arirE: FEw, gafad & Fg
&

DR. RAFIQ ZAKARIA: Nn, no, but
he said: “Unfortunately, Mr, Sharma
has hecome a prisoner in the hands
of bureaucrats’™. I said to him, “Well,
if you feel like that, you ghould reaily
say this” He said: “No, no, I am in
the Opposition; I cannot say it”. Why
I am saying this here because in the
heart of his heart, Mr., Mathuy likes
to speak the truth. Even if he does
not want to speak while he is speak-
ing from the floor of the House, 3t
least privately he is quite frank about
it, And that iy what I appraciate it
because 1 agree with Mr. Mathur that
for the last two years, Mr. Sharma
has given a good account of himself
ag the Minister for Civil Aviation and
Tourism. As there are not some pther
Members of the Opposition present
today, otherwise they will say:
“What do we want from Mr, Sharma?”
The whole tendency is, damn a Minis-
ter and you are a goorl Member.
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Praise a Minister and you have some-
thing to get from him. I shali, there-
fore, confing myself to facts, And
the facts are really worth mentioning
because in the last two years when
Mr. Sharma took over this Ministry,
the situation was really depressing
not only in India but as far as civil
aviation is concerned, throughout the
world. And that applies, as far as
India ig concerned, even to tourism,
because as a result of the Soviet inter-
vention in Afghanistan, g large num-
ber of tourists who wanted to come
from Europe and America to India,
suddenly cancelled their visits and we
had a setback.

Now in thig background, when you
look ar the picture of what has been
achieved # the last two years, 1
think Mr, Mathur and others who
spoke on this demand, will agree with
me that Mr. Sharma deserves, if not
our praise, ai least our encourage-
ment, so that he may be able to do
better,

What is the position as fayr as, for
instance, the Indian Airlines is con-
cerned? The aircraft that we had on
31-3-80 were 15 DBoeings and 6 Air
Buses. Six more Boeings have been
added, making the total now to 21;
and two Air Buses have been added,
making the total to 8, And as far
as the programme for 1982-83 is
concerned, they propose to buy an-
other 2 Air Buses and four Boeings,
Hence our demand for more facilities
have been met and in » systematic
manner. I know, despit, the case
Mr. Sharma put. both with the
Finance Ministry and with the Plan-
ning Commission-—he did not succeed
in the beginning because having my-
self been a Minister of Tourism in
the State of Maharashtra, I know that
the demand for Civil Aviation and
Tourism is always at a very Ilow
priority—there are so many other
developmental Ministries or produc-
tion-oriented Ministries whose claims
are considered firsi. This is a kind
of service Ministry which never
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receives the kind of priority that
some of us want it to receive and
then too for Mr. Sharma to have
achieved this much ultimately |is
really commendable,
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Then, Sir, as far ag Air-India is
concerned, I do %0t want io speak
more about it because many people
have already congratulated Mr.
Sharma on the tremendoug achieve-
ment that Air India has to its credit.
At a time when almost all the inter-
nationa] airlines are in the red—the
figureg are there but since the time
at my disposa] is short I do hot want

.to go into them—it is indeed credi-

table that Air-India, within a couple
of years, has come out of the red and
has made a profit of about ten crores
of rupees. When Mr. Raghu Raj,
a banker, was brought in, people were
wondering why a banker has been
brought in. I think it was a correct
decision by the Government of India
to have brought him because he has
showh, by the economics and other
measures, under the able direction of
the Minister, shown what could be.
achieved.

Then there is the question of luxury
tax on hotels, 15 per cent or so, that
was levied by Mr. Venkataraman in
his very first Budget. Now my friend,,
Mr. Sibte Razi, has already spoken
about it. Therefore, I do not want to
fake more time of the House on it
but, Sir, this tax was unimaginatively
imposed as a result of which the tour-
ist traffic was adversely affected. It
is not a question of whether the hotels
‘Were making more money or not. The
whole approach was distorted. When
we consider the question of this tax,
it was the foreign tourist traffic which
suddenly got affected because this
tourist ‘fraffic comes in package deals.
They have a particular budget and
the moment without any notice you
Mcrease your tariff to such an extent,
a large number of cancellations start
taking place. Mr. Sharma knows
about it. I know that he fought
right at the time when this tax was
being imposed. ¥e did not succeed at
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again it is to his credit that this tax
was withdrawn. It might have
resulted in some losg to the exchequer
but I think in the long run what we
will achieve in terms of increased
tourist traffic will far make up for
whatever losg we might have suffered.

Then there is this talk about tive-
star hotels, Even Mr, Sibie Razi has
said that we do not want five-star
hotels. Again this whole approach,
to my mind, is wrong, We want more
and more foreign exchange; we want
more and more foreign tourists 1o
come, Now how are we interested in
not giving them what they want.
When foreigners come here we want
them to spend more money. Again,
we should provide such opportunities
to these tourists that we are able to
earn more and more money and, there-
fore, this talk of janata hotels even for
foreign tourists was absolutely mis-
placed. I can understand that as far
as domestic tourism is concerned, we
should encourage the one-star or two-
star hotels because in the interest of
national integration more communica-
tion between people of one State and
another is necessary and to that cxtent
if we can provide cheaper facilities
to tourists from the different States,
it iz certainly understandable and
inere, I think, the example set by the
Janata Government needs to be
followed here. But we must make a
clear distinction and, therefore, Mr.
George Fernande’s phobia of five-star
hottelg has got to be buried.

There is another question. India is
a vast country and, as Mr. Mathur
rightly said. there are so many places
still unexplored. There are so many
places where foreign tourists can be
attracted and if we have to attrack
them we shall have to see that such
facilities are provided for them on
such a scale that they come here and
spend more ahd more money so that
our foreign exchange position can also
to that extent be eased,
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Then, Sir, there is the question of
the various hotels that the ITDC is
managing. There, I would request Mr,
Sharma ‘o look more seriously into
their affain;. Some of these hotels
are doing excellently; there is no
doubt. But in many of the hotels, as
a result of the wrong type of trade
unionism that hag come into play,
things are not allright. My, Sharma,
being an old, experiehced and cele-
brated trade unionist, should see to it
that these kinds of union activities
that have crippled many of the ITDC
hotels are not allowed ang something
is done in Yhis regard mo that the
ITDC hotels also become models of
management,
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Now I had promised you that T will
not take much time, but, since my
good friend Mr. Khurshed Alam
Khan is speciallstmig in tourism, I
would like to tell him that there is
one aspect of our tourism that has
always troubled me; and that iz the
step-motherly attitude that the Gov-
ernment of India has given for years
to the Ajanta-Ellora complex. The
whole concentration is on the Taj.
Now the Taj is our precious treasure
which, T am afraid, as a result of the
Mathura Refinery, is going to be in
serious trouble; and demmite the fact
that we made a unanimous report
about it on the Air Pollution Bill, 1
do not think that the Government has
bothered to take anv steps. As far as
tourism is concerned. it is our biggest
foreign exchange earner in tourism
and therefore whatever is being done
is perfectly right, But, as far ag the
Ajanta-Ellora complex is concerned,
it can attract ac many tourists, if not
more, as the Taj, provided the idea is
sold vproverly. The whole approach,
as far as the Aijanta-Ellora caves are
concerned or the whole complex is
concerned, is so unhelpful that cven
when I was the Minister of Tourism
in Maharashtra, despite all the efforte
that T made, there was no response
from Goverament of India. Do you
know that the road from Aurangahad
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to Ajanta is stil] %ot properly main-
tained? Do you know that it takes
years for even canteens and some kind
of accommodation to be provided near
the Ajanta-Ellorg complex. Some
money here and there is given, byt it
is so niggardly, so half-hearted, And,
Sir, we, on behalf of the Government
Of Maharashtra, gave to the Dadian
Airlines more than a crore of rupees
subsidy in petrol tax concessions, so
that a Boeing service 2ouid be pro-
vided to Aurangabad, which could
connect Aurangabad not only with
Bombay but also with Delhj 130 that
the touristg coming to Delhj and seeing
Agra could also visit the Ajanta-Ellora
caves. And what hag happened?
While formerly there was an Avro
service taking 44 passengers from
Bombay %o Aurangabad ang back,
Indian Airlines very cleverly gave a
Boeing service with 70—80 passengers
and made that Boeing zervice stop at
two more places, covering Delhi,
Jaipur, Udaipur, Aurangabad and
Bombay, with the result that, despite
all the efforts that were made on
behalf of the Government of Maha-
rashtra to bring this complex of
Ajanta-Ellora nearer to those touri:ts
coming from  various parts of the
world anmd for them, the number of
passengers was reduced from 44 to
almost 20 or 30. I would appeal to
both the Minister of State and Mr.
Sharma to see that a concerted cffort
is made so that this entire world of
the Tndian  civilisation and culiure
which Ajanta and Ellora provide, is
onen to the world. And here let me
tell Mr. Sharma that when the late
Mr. Pomvidou, the then Prime Mmis-
ter of France whn later became the
President came to India he firet visited-
ahd then he went to see the Ellora and
the Ajanta Caves THe was asked,
“which do you nrefer, the Taj at
Agra or the Ajanta and the Ellora
Caves”? And the reply he gave, Sir,
is worth remembering. He said. “The
Taj at Agra is a beautifu] exquisite

piece of jewellery, but the Fllora and
the Ajanta Caves are the jewellers
shop.” There is so much in them.-
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But somehow or other no heed ig paid
I am afraid, I hope my voice is not
going to be a voice in wilderness again
and that something in this regard will
be done, a special provision will be
made not only as far ag the develop-
ment of these complexes are concerned
but also as far as providing of better
and more air-services and more
passenger  facilities. ‘There is a
proposal for  broadgaugiag of the
Manmad-Aurangabad railway line. I
saw Mr. P. C. Sethi the other day.
There also the provision is so niggard-
1y that somehow or other the sanctions
have been given, plans have been
started, but %othing is happening, It
is taking years and years.

Sir, with these few words, I would
once again congratulate Mr. Sharma
on his achievements, and I hope that
he will not rest on his cars. He is a
grass-root politician whe knows how
to get things done, and I hope that
next year he will be able to show at
least twice what he hag achieved in
the last two years. Thank vou, Sir.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): The Minister of
State for Tourism ahd Civil Aviation,
Shrj Khurshed Alam Khan.

SHRI HAREKRUSHNA MALLICK:
Sir, T have only one point,

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Let him finish,

SHRI SHRIDHAR WASUDEO
DHABE (Maharashtra): He is infer-
vening.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Not now, Dr.
Mallick; later,

SHRI KHURSHED ALAM XHAN:
Mr. Vice-Chairman, Sir, T must really
admit at the outset that the level of
the debate has been very interesting
and very high, and we must really
congratulate all those hon. Members
who have participated in the deba?e
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fo'r h'fwi.ng made very valuable coh -
tributions including the contributior

by my hon, friend sitting behind me
Dr. Rafig Zakaria.

Sir, I know that %he time at my
disposa] is limited, and, therefore, I
would not find it possible to go into
the details, and I would briefly like
to ansWer some of the criticisms and
some of the suggestionzs made by the
hon. Members from both the sides.

Before I do that, I shall be failing
in my duty if 1 do not mention that
India has made tremendous progress,
whatever we may say, in tourism in
the past ten years, which is indicated
from the fact that in 1989, 2,44,724
foreign tourists came to India while
in 1981 the number went up to 8,53,148.
Angd this excludes the total number
of tourists who came from Pakistat
and Bangladesh. The nurber was
about 3 lakhs. And 'this has happened,
Sir, inspite of the fact that there is
recession in the traffic-originating
countries, particularly in the EEC
countries where 107 million people
are unemployed which is about nine
point something percentage of the
work-force, and you know that under
these circumstances travel is the first
casualty. And. therefore, the number
has not increased according to our
estimates that we estimated, at 15 per
cent growth rate annually. Another
constraint was the increase in the air
fare every now and then. Apart from
this., we also know that the disturbed
conditions in some of the neighbour-
ing countries have caused further dis-
couragement to tourists coming parti-
cularly overland. A little more than
eight per cent of the people were
coming overland through TIran and
Afchanistan, and that traffic has beeh
badly affected by the disturbanees in
Afghanistan and Iran.

Sir, the promotional functions of
the Department of Tourism are carried
our by our 18 offices located all over
the world. Besides, we have seven

=
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tourist promotion offices functioning
abroad. Apart from these, the six
regiona} offices which are part of this
orgahisation are doing very useful
work in New York, London, Geneva,
Kuwait, Tokyo and Sydney. Wilh the
help of these organisations and the
tourist organisation in the country, I
am sure it would be possible for us
to achieve the target of 1.7 million
tourists in 1985. But the whole pro-
blem is that Tourism thas not been
given due recognitich and importance
which it deserveg because in the Sixth
Five Year Plan the budget that was
made out for Tourism was for about
Rs. 75 crores and against this, only a
sum of Rs. 30 crores was allocated.
Naturally we had to prune all our
plans and schemes, -
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Sir, much has been said about the
five-star hotels. I would like to men-
tion here that the five-star hotels are
not the only hotels in this country.
We have a mixed bag cf hotels, a
mixed basket of hotels, ranging from
e star to five stars, Naturally we
cannot force those who want to stay
in five-star hotels to stay in two-star
or three-star hotels, Therefore, it is
left to the choice of people as to which
type of hotel they want to stay in.
Now we quite admit that for the low
budget class tourists, there should be
more low-priced hotels. And that is
the job undertaken by the ITDC and
the ITDC is now constructing hotels
in collaboration and co-operation
with the State Governments in varioug
States. And most of these States have
already shown interest and agreed for
construction of these hotels according
tot'tﬂ\e plan that the ITDC hag made
out,

Now T shall try to answer some of
the critlelsmg and  suggestions that
were made by the various hon. Mem-
bers. The hon. Member who initiated
the debate went into Yhe history of
tourism and I could not agree more
with him that tourism for %ational
integration is a very important factor.
Ang that, is why we have been paying
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special  aftention to it. I consider
personally that Fatehpur-Sikri is a -
place of pilgrimage for nationa]l inte-
gration and that is why we have taken
Fatehpur-Sikri  for special develop-
mnet. The Department of Tourism
will spend about Rs. 35 lakhs ch this
development, landscaping and provid-
ing facilities for tourists in Fatehpur-
Sikri. But the State Governments
will have to do their part, Unfortu-
nately so far the State Governments
have not been coming forward and
assisting the Central Department of
Tourism in the manner thay we desite.
But it ig not that we are going to do.
this only in Fatehpur-Sikri.  Brij-
bhoomi is  another very important
place where we are going {o crganise
all kinds of facilities for the large
number of people who come 10 Brij-
bhoomi for pilgrimage every year.
Similarly all facilitieg will be provided
to all the shrines of the Buddhists
which have been included in the
iravel circuit. So we want to develop
these facilities in a balanced manner
all over the country, for all tourists,
including foreign “ourists,

a6,

Sir, the hon. Member who initiated
the dehate spoke much about Luck-
now. I quite appreciate it, Of course,
Lucknow has got its own characteris-
tics. It is a place which has got its
own culture. Unfortunately the res-
ponse from the State Government has
Yot been very encouraging. But still
we are going to open a tourist office -
in Lucknow and my senior colleague
tells me that we must also bhuild a
hotel there. We would certainly ask
the State Government to come for-
ward in a joint venture scheme to
have a hotel there.

Similarly, we consider the Youth
Hostels Scheme very important. We
have already 16 youth hostels all over
the country and another 4 youth
hostels are going to be constructed in
the eastern region. In U.P. there is
only one youth hoste] in Nainital but
I can assure the honourable Member
who initiated the debate that the case
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of U.P. will be considered very favour-
ably for a second youth hostel but
the U,P. Government will have to
decide whether it will be located in
Agra or in Lucknow. Similarly, as
regardg sound and light shows, the
idea is that sound and light shows
should be provided in the various
States but it will depend on the ob-
ject or the subject which has to be
taket for sound and light, because un-
less the sound and light show is a
success and attracts more and more
people, it wil] not be very wise to
spend about Rs. 50 lakhs on this
venture, otherwise, it may end up in
a fiasco.

Regarding monuments, no doubt, we
want that the upkeep and mainten-
ance of monuments should be as good
as we would like it to be. But the
whole problem is that monumentg are
under ithe Archaeological Department
which is part of Education Ministry.
We will certainly pass on the sug-
gestions to the Education Ministry, I
think the only solution to this problem
is that culture should be part of
Tourism Department and only then
would it be possible to achieve better
results in maintenance, (Interrup-
tions) I am not pleading my case. I
am just making a statement of fact.

Then, Shri Shiva Chandra Jha made
quite a few suggestions and said
nothing had been  done about
Kulu and  Manali. He ig not
present at the moment but I would
like him to know that at Kulu and
Manali we have got travellers’ lodges
and there ig an air service also. We
are also ensuring that a club is con-
structed there so that people who go
there, can enjoy the facility. Dussehra
festival is a special occasion there and
we market, aggressively market at the
Dussera festival of Kulu and Manali,
So I would like to assure him that
Kulu and Manali will not be neglected

in any way. He said why the litera-

ture ig printed and published in Eng-
lish. Of course the literature will
have to be printed and published in
the language from where people
come. If we print it only in Hindi, the
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tourists will be handicapped. Of
course, we are printing literature in
Hindi. Normally for tourism the four
or five language< that are very impor-
tant are English, Spanish, Japanese,
German and French.

Then, in the backward areas special
incentiveg are given for construction
of hotels. I am sure people will take
advantage of these incentivey and
provide more hotels in the backward
areas. Shri Naidu suggested about 3-
star hotels for tourists. Ag I just
mentioned, ITDC has a scheme and it
is in touch with the varioug State
Governments for construction of 3-star
hotels. ..

SHRI SHRIDHAR WASUDEO
DHABE: Are you intervening or are
you replying to the debate?

SHRI KHURSHED ALAM KHAN:
Intervening; I am replying to those
points which deal with tourism, ITDC
have allocated Rs, 5 crores and 30
lakhs for this purpose and I am suré}
3-star notels wiil come up in most of
the places. As regards Shri Joseph’s
complaint about Kerala, we have not
neglected Kerala. Kovalam is the
only show piece ag far agy Kerala is
concerned in our beach resorts. There
ig no Kovalam anywhere else, I
think the hon. Member should not
fee] that Kerala hag not been given
due share.

SHRI V. GOPALSAMY
Nadu); And Tami] Nadu?

(Tamil

SHRI KHURSHED ALAM KHAN:
Whatever we do, the State Govern-
ment there is not prepared (o coope-
rate, We have made so many offers.
But the response from the State Gov-
crnment is not very encouraging.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I am M the
Chair. Otherwise, I would have replied
to that,

SHRI KHURSHED ALAM KHANY
You will have a chance when you
come down.
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Another complaint ig that {he vari-
ous suggestiong made at the meetings
of be consultative committee are not
taken into consideration seriously. This
is not a fact. We do take all the
suggestions into consideralion very
seriously. All the suggestiong which
are really acceptable and achievable
are favourably considered.

I do no. know how the misuse of
five-star hotels ig done because five-
star hotels are patronised not only by
foreigners, but by a number of Indiang
also.

SHR] HAREKRUSHNA MALLICK:
Who are they?

SHRI KHURSHED ALAM KHAN:
They are Indians, our own brothers
and sisters.

SHRI HAREKRUSHNA MALLICK:
Will the Government Wdecide...(In-
terruptions). .

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Please sit down.
You will get a minute later.

SHRI KHURSHED ALAM KHAN:
I do not give .‘ne floor to him,

SHRI HAREKRUSHNA MALLICK:
I am only making a suggestion. Will
the Government consider the question
of denying the five-star perquisites to
Government officials and private sec-
tor executives. .. (Interruptions).

SHRI KHURSHED ALAM KHAN:
I agree with Mr. Prasad that there
should be some control on the tariff
fixation of the hotels. This is receiving
our attention and as soo as the 15
per cent tax wag abolished, we have
taken some steps, I can assure my
hon. friend that every hing possible
will be done to ensure that no un-
reasonable tariff will be fixed. But
one thing must be taken into conside-
ration namely, the cost of providing
services In hotels is very high these
-days.
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I come to my friend, Mr.
He has also gone. What am
I to do? He is repeating the same
thing year after year. I think he
could have as well said that his specech
made last year should be taken as
read, because what he said today is
the same thing. I will tell him through
You that there is no interference by
the Ministry or attempt by the Minis-
iry to destroy the autonomy of the
corporations. But I would like to make
it very clear that the Ministry can-
not abdicate it responsibility alto-
getner. But there ig no interference
so far as day-to-day administration or
running of these corporations is con-
cerned, Ag far ag appointments or
selectiong are concerned, T do not
think that at any stage the Ministry
or the Minister interferes. These are
entirely left to the Corporations and
the policy decisions are taken by the
Board or the executive, Wherever we
feel that i{ is necessary for the
Ministry to advise the Corporation,
that we do. Therefore, we do noi
shirk our responsibility and we do
advise accordingly.

Now
Mathur.

I can assure, Sir, on behalf of mv
senior colleague that he never inter-
feres in the appointments and other
things and all allegationg made on
this account are really baseless and,
they are made just to run him down.
Normally, Sir, we would not expect
that the honourable Members would
make such allegations against an hon-
ourable Minister who is really doing
so much for tourism angd for civil
aviation ip the country.

One thing I would like to say here
and it is that our officers in the
Ministry as well ag those in these
Corporations go to attend the varjous
conferences and international] meets
and whenever they have gone,
they have always made very valuable
contributions and their contribution is
available in the documentation of
these conferences. So, these allega-
tions that these officers go without
any expertise or without any ex-
perience ave baseless because these
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documents themselves are the proof.-
Their contribution is really very
valuable and if any Member, who
feels that he should know the details
about jt, he can go through them and
can find that our officerg in the Minis-
try as well as in these Corporations
have made really very valuable con-
tributions and they have been making
valuable contributiong and, therefore,
we feel that they must attend these
conferences because their presence in
these conferences is very necessary
and very essential for these organisa-
tions.

Now, a number of things were said
about the divisional head of the Pub-
lication Division in the ITDC, that is,
about Miss Anis Jung., She has been
a journalist all her life and she was
appointed in the ITDC recently and
I would like to mention here one
thing and it is that when she was
writing so many articles in favour of
the Janata Party leaders during their
time, nobody at that time criticised
ter and nobody said anything about
her, But now she has been selected
and thig shows our large-heartedness
that we do not take info considera-
tion such petty matterg and we go
only by the merit of the person con-
cerned and no special favour ‘has been
shown to her. She has been taken on
a regular basis. Of course, if some
do not like any particular folder, we
would certainly look infto that and
i# a particular folder is not desirable,
we would certainly amend it.

Now, about the Janata Yatra
Niwag Hotels, about the Janata-type
hotel which is under construction in
New Delhi, I would say that it is the
first of its kind and certainly, it will
be in operation and it will be in ac-
tion by about September or October
this year and we hope that we would
be able to wa'ch the working resulls
of this hotel and after watching the
working  resulty of this hotel, it
would be possible to enlarge the
scope of such hotels in the country.
But, without watching the result; and
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without watching the experience of
this hotel, it will not be possible to
jump to some conclusion and provide
more such hotely without going into
the details. The tariff of this hotel,
as it stands at present, ig like this; It
will be only Rs. 15 per head for
single-bed occupation and Rs. 30 for
double-bed occupation and Rs. 80
for a four-bed room,

About the travel circuits, Sir, Mr.
Mathur had said that these are the
old ravel circuits. I do not know
whether Mr. Mathur knows that of
the 441 places of tourist attraction
which are included in these circuits,
there are 61 circuits and much think-
ing and much planning have gone
into it, into finalising these circuits
and these circuits have been finalised
in consultation with the respective
State Governmentg and, therefore, I
do not think that these circuits will
be treated as if they have been plan-
ned or programmed in a ‘haphazard
manner which, Mr, Mathur will say,
is the usual way. About
Mr, J. P. Sharma, I want to
say that this case was for
review and naturally as a result of
the review of his case, we found that
it was necessary that some justice
should be done with him and we have
done only justice, and nothing more.

6 .M.

Lastly, I would like to say some-
thing about my friend Dr. Raflq
Zakaria’s suggestion about Ellora and
Ajanta. T assure him that we give the
same respect and same honour to
Ellora and Ajanty as to the Taj, be-
cause both these are the rich cultural
heritage.

DR. RAFIQ ZAKARIA:
money, not your respect.
tions)

I want
(Interrup-

SHRI KHURSHED ALLAM KHAN:
I am surprised, Sir. When he was
the Minister for Tourism for a number
of years in his State and he has done
so much for Ellora and Ajanta that
we need not do anything at present.
(Interruptions) I can assure him that
we are so conscious of thig fact. At
Aurangabad he hag provided. ..
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DR. RAFIQ ZAKARIA: Go to
Aurangabad and see for yourself.
(Interruptions)

SHRI KHURSHED ALAM KHAN:
In Aurangabad, we have established
a hotel, as being the base for visit to
Ellora and Ajanta. And in spite of
the fact that this hotel is not doing
well, we are still keeping it and run-
ning it, because we feel that our
honourable friend, is so much interest-
ed.

DR. RAFIQ ZAKARIA: You are
not doing well because there are two
5-Star Tiatels which ave giving much
better service than your ITDC.

SHRI KHURSHED ALAM KHAN:
I am sorry. Thig statement ig based
on the same facts as when he was
working ag Minister of Tourism for
so many years in Maharashtra. (In-
terruptions)

:_‘: R i

DR. RAFIQ ZAKARIA: Let him
come to Aurangabad. He iz a fair
minded person. He will see for him-
self.

SHRI KHURSHED ALAM KHAN:
Yes, I will come.

DR. RAFIQ ZAKARIA: And then
let them decide. (Interruptions)

SHRI KHURSHED ALAM KHAN:
We are for increasing transport faci-
lities. We are giving permits and we
are arranging import o 200 cars for
tour operators and travel agentg and
these will be in addition to the trans-
port facilities which are going to be
provided by the ITDC,

I thank you very much for giving
me this opportunity.

THE VICE.-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Before we pro-
ceed further and I call the next speak-
er, I would appeal to the hon,
Members %o bear in mind that it is
alreadly @ o’clock. There are nearly

and Civil Awviation

7 speakers more, Please restrict your~
self within the time. Now my hand
will go more often to the bell,

SHRI V. GOPALSAMY: Restric-
tion was not imposed on the previous
speakers, Only the last speakers are
the casualty. (Interruptions)

THE VICE.CHAIRMAN (SHRI R.
RAMAKRISHNAN): Shri Satyanara-
yan Reddy,

oo FegAne TG (A
SEW) : 9T ANICAE &Y, GFF TET X
W feqdde & 7t 7 #g, ved a7
FEAT AT fr W fawrw & @A
w45 gU E ) qov g ag AWEd ¥
f 9437 Y swiEn g€, W gET i &)
a 0% ¥, sread wwx A fafveey
1 1% fafisex 7 3o AAFw aww
oS adw ar af T

St ae # A H, g # arag
¥ Am wx o A, AT U g ¥
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far st @1 sgaeaT St o @r &
¥ mow: gg Faear f& arel iy
qEre § 3 arfanl & =g W

SETH HTATE QMR <@} & I Y
WAT ¥ 9ga gL A AT § AWK
I T ITA T AN T WATHR
qT qear d

S ogmfedt & fq¥ S gmEn
QEHEW Fg T § WX WG A
oW &, Fg7 97 TN TR @A,
WA ggd q@ T AW g AWK
g 9 AT GUT g v @
fg faft Y S99 F 39 W@
RTHRET 9T SEAT @A ¥ Tl g
2 AT & F1E SERAFAE | q@
9T ATE FT @ls SAATH 7l a1 8
HIC T & ar FT F1E IAATH g
¥\ GdY e § owner guI W &
qET AW TR AW § AR AN
¥ W@ g\ T A HewEl
9T GMET IR ¥ RIS ey
T % qeF q @A wi@ AR
AT AT B AT B CTIF I7
4T 9541 8, WA fF 98 @ F
fore #1€ Saom A% g0 2 1 gafao &
qZ ATAAT AIZATF 6 2 wohre & qrely
FHE A @nt F  faw wE
feqddz & AR ¥ wT AT
g W @AF F Agfaaq & .
@ g 7 AR ug Wew gEl @
& =za Avz & arfad & FwE
freFal &1 QAT FET TTAT )
aifedt & @@ FamEr 2 sEE
g S Agfamd & 9 o4 &
ff g FC A T 2§ A
HTEH 9T WAAT FET qH
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faar a@  EHIT AT A0 O
F FHA FUR AT A W AT
F@ ¥ AMPT AT I giAwT aw
FTLH T R g T @ WA
wE gredat ¥, aet famw del
§ AT tF @ gREl § T SgX

SIq § WX g wewE F AN W
§ ST agfad av & fag A
fFar @ g ! ® =mgar g

i SadTHz FTEREA § AR
TEHRT Y IqAH § SEF A F ug
Fgar & f7 w=ow AR W &
FaTfa® FT AGY AT ST | GAFe S
HIT TSIHIfqa AT ATS oY &o &I
fragsr 3¢ § | § 7€ T w0
fF oms Fgw o g frags
fFr war 2, afew s fawwr &
frags v & | AaraTg 5 A
qEET I qIE W &AW § AR
™ favwr &1 v frage et g
dqTg 9% QUTTENEd & WiHer gl
T FidHRE H ATLH gy AT IS gHA
AT F IR T & IJwH A FFA
AT AT ’

a0 A ag & fF 5w faww §
JEFHTT AT AT T@T ST AT L
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feft #m & faw ov o0 A
W T § I T FWH A
aoEt g1 WIfR | ATASEEI AT
F1 Tqd A @ A =fgw o
TASEFR @ K T F -
offre gt & Ae GF Aw A
T3-AT WEET 97 T 4 qEN
Wt g 3 wfrr 7 TAe
fram T @ 7 fasl 7§
g fAagm aw T%’Q' | J99T {3
R F g7 T A framw giee
] e =T 7% A7 afew gwr
| Wit b qHAT AL gET E
T X Wl I AT FH I @
g W FH OH AT ER Al &
@ R FeE  fEat @ owg g,
T ga¥ ATH KL JEAT griaa
oA EE? W AR F
X A Fg A A § L UF AT
T AT e A @ g AR gy
#faew arelt fam gavEr & g
A F oo F fam w@E o
AT FA0 off T ITHT IIAT W
ganrT & fao At fear s o
HAT TF TUFT FEFAT TL & SAFAT
afgy ar, W dAr @ g W
W A1 AR AE Fe § A
fo-sferagr smy & 1 39 T
39 99T ¥ ford 7.6 716 Se7qwT oY
9T q§ 7FUTE - FTAT A o 14
FAT® aF T F| A AL
fEqar T ot ag T3 0 A
feméars  (smdodts 1o #o) A
dga & AFEE IoTAT 97, W7 fEaAr
AW AFFME GET TEET FIE ST
TE L A A aewe fxAw g
fq @ & Sv uw W@ e
FIR AR gay Ao IR w0E
AFIHE O Fdwe § foaaar 4wy
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A% ¢ gradr F fgaw q far mv g !
gife zov = ww & fam 2. 25
Y 9T #7F § dfwT 2@ fere e
T T#r 4 BT W 6 HIAST
Flegmafawm 3 vreamm & WO
gt Fwfar 2l ¥ 2025 wredr
aa & afsw @grt 4+ =R 6 Hadr
wa g AR @y @ fegEEeE Ar
qFE gl W & | AW THE ATl
AT FUE W F A AW g &
WX WA FIFe FT AR ThEF 6T
1 afyerr g A Sfee £ o9
a1 fBET dur gar € AW @mw
awg § fra afa faw @At w1 =gr
far srar & 1 AR FW oFEw 9%
T A 9T | & /T AT FH AW
T X ZAT & WX 3 @ § @A
BN AT FH AL AT G E@TE | o
TE 1 &9 qul grEel, S w@Ea
wY ged § W ®WR gea
a9 ¥ A9 W & | W §TAHE I
feoeds ¥ gga #wy aF fa7
g IAFY 2-3 AT FiqT TG A5 §
TF W e A Aieem g fFaEt
UF JEE FF A@TE ST HEIOA
FFW AGw W fag g dE o
ot faar wr §,  ww AR WAwE
& fgams | zEEl wIfigad R
6 FIE T FY A1 a8 T 12 FIC
WA R g AR IGF Ale T W
18 FUT T @QFE | A A€
% A wA Y a1 W
e Ao Do o W aww 7 A
g1 W & T@F AT H L a0F 7
S T Afgy, AR s @ A
e awr & sFar Awm
wex fgadt =rfgu #i % famms

FrAEY ST AR |
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. R @h am ag § 5 qfaw
memﬁﬂ‘rf‘@imw
T owE Faw fe &y et

AT Wrfgu 4y wE0 21 @y @ A
I9g ¥ F% WigFEA ¥ FIH T g

mr g A1 afers weevefaw &R
1 fodie @ S9F agq F09 Faq
g wE 041 3 faasr dREdm
frar W § Wi g oM @ 3
o wly aF gra ® faar wg wa
b TE |9 I ST g q g
fFa A€F &1 W7 & | 3 IAE i
I AT FT G Z, a8 AW A9
T gar qF T oavw fF @ fee
@ AAW 97 QT & | W ST
wiw zfere fadet At ger Ay
g @ § ug €0 Fgar B ISy
agfemd 7 Afer 1awe & ol
- ® g Aglfaad & AfwR e dn
¥ wred @R gl ¥ g H
qZ & W g 34 a= fear S
afgr @k o9 7 ¥ gr«t #
AT H FY G901 AT @Y 2, 9 7@l
gFT Wifem 1 e ST smwedl
X & W8 SART A= gEar 2o
T IqF FIT T HATT Y AT FEAT
arfgr | #Y T ag fF S umEw
A Fofifrad aivE BT & T 2 e
HSl & I § H awer eaw feqmn
AT 1 S Aw e wg
3 9EY ITRTYIAT HH T | TR AT
AT 9 AT FIT TF ST NG
T FEA F AT Y Am@A T F
fag o= @ FT AR fafrds &<
F fog ft o9 @@ | #wF sT FT
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15 arF "o g9 & fag @
' 10 @ta falwds a9 & fam s &
} T g AR T i ¥ vane
|
|
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IMfae it & I 9B FO qET
g 47 wa ITH! q@ET T E |
Now tHe is having Rs. 5 lakhg for
open tenders and Rs. 1 lakh for
limited tenders zef; 597 &  {=dT
o =, g 3
¥ FhamT1 3T F
50 goTe fafmes 3= & faw qme
ff, 3 qa*F ¥ T oA v
FET T F ?“rva‘—ﬁ gz &1 TR
# ag St ¥rgar g @ :wﬁﬁw
g F1 AT AR Ei g Al
arﬁ«'-ﬁ%mqta"mi%rﬁ
q< ¢ ferl /T 8 1 e B
Ds dr swiy %% foid ot 2@
| @t wiET 20 3 gam S &

T/ HAT PR W FT L TG
( % qifEdi 1 wE™ g w5 Gl
{
|

TFg & = #iT nE gg A
A Z 1 AT F T 2@ WA
glug dt g @ A E AW T
HRE HANT AG FE WHHIT AT
faar WA SaEET o Ami
TAAE E, a S d%Ar AW F TAR
O AT T@r & § AWAn
Al wgEw ¥ AW fF o aw |
Y GE R qwa AT WIW F Wiy
waw H gfaears ¥ Fw ¥ A
T TAW § W1 g ofagrfas wm §
w% T F e siETes T
7R wgfad 3 v sewd § arfaan
st wgfaad sexagar afgy aa
AW W A d% ATt SoTeT anerg §
oA | o A gEw & fad A
Agi A § afew qW WF R wwTE
F@r ¥ g smdd | wE @w A
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ST EEY W A ¥ S a8 &%
Mﬁmﬁawﬁw% fag
FA T &W T AHTATT I S
Tifgd | wgr § WA ¥ /T THA
g TN WA ¥ gWuETed Sl
ST o wTw AW F EgER & fg
W AR I e g7
o AR g Wl 9X gAn
It =gy Wi @ aglmad &
TUAY FT LT &1 FW & T glawrg
#r arfedt @t fradt g =nfed gt
ax fafaa ofdom w1 oeaw & @F
IR ¥ AR FE A FEU W
UF At # owe gge ofr #F He

T

gHeam g€ 3g @ swaw ar of@
Fitg 9TA§ TR N TN F faw
e g Ay | wfET 3w oasd
TR W e A femro @z e
xra'rg%fa—"rrga-ra‘ %§ 9T THT-
9 SId WY UG ¥ TFQ TN
g

FT TRA gUT | T FE A
@Y § Afpa faapr wr$ frs
T 2 1 T aww Wl ¥
A H HATAT AT AL FIAT =0iga
qitF ot med T g€ F oww S
$EAT qTEEE & W @EFT Wi
g F A § FEI 1 oAy WR_w
F1 g% wiw faegr gur swEr @
g8 FT JEaET AR v d@mr W
T T MW § 9@ g JE™ &
dqT T F1 0 oA A R |
st freg gm o € Sk A
H  HOET wFeE AR w00
AT 9z Tt 41 fF $@ wEenT

-

and Civil Aviation
0T gars g & fag W frm e
4y fremamare, dRTER AR WELE-
TR Far o 5o ddt FT g
TR ¥ A FT1 .
#Y fayg it & O § ATTH
o faomar 8 99 9 Wik gEET
fegeam & Y w9 gy g W
TF I ¥ gER IR F 99§,
FH ¥ FH AT oFW AR @A
AT g¢ A f2gr 9@ 3% Ao
gEY g g1 St AEy Avfaat g g
EEY 7 X § AR gEET &)
*SHRI A. P. JANARDHANAN
(Tamil Nadu): Mr. Vice-Chairman,
1 am quite happy that Ai; India has
been acclaimed as one of the best
services in Civi] Aviation, It may be
true thag there may be gsome
deficiencies in its administration. We
would like to draw the attention of
the Mihister that he has to see that
there should be safety jn the air
journey; hygienic ‘food should be
served: efforts be made to reduce the
air fare. I would also request that
the Members of Parliament should
not be put to unnecessary harass-
ment in thy name of “Security
Check”.

I am quite happy that all impor-
tant States in Indiz ang abroad have
been covered by our air services.
It ¥3 also {o be appreciated that the
ajr service ig going to be expanded.
But | may request that all the
populated  citiegs of Tamil Nadu
should also be covered by the
service where the gervicy has not
been provided so far. I should feel
obliged if th, Government payg its
maximum attention on this point.

I  request that Civil Aviation
Department should be separated
from the Ministry of Civil Aviation
and Tourism ang it should have a
separate Ministry with  full-fledged
status of the rank of Cabinet
Minister. It ig true that the Depart-
ment of Tourism attracts foreign

*English translation of the original
speech delivered in Tamil
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exchange. The foreign tourists who

come to this country do not
here to merely stay in five gtar
hotels put to get acquainteq with
our culture, We wil] have to see
that the guideg for foreign tourists
should be familiar with the civiliza-~
tion and culture of the respective
regions. The guides should know
the regional language and should be
familiar with the culture and
thy art of the region. I regret to
point out that the foreign tourists
are taken round only in some impor-
tant States of Northern India like
Delhi, Bombay, Agra ang Calcutta
and they are pnot taken to the impor-
tant centres of Tamil Nadu. The Hon’-
ble Member from Maharashtra has
just now stated that caves of Ajanta
and Ellora in Maharashtra are worth
seeing placeg from picnic point of
view, Similarly we have got in
Tamil Nadu the caves os Sithanavasal

come

and which surpass other caveg in
comparison. In these caves the
ancient culfure is foung depicted

very well. Almost al} the foreigners
who visit Tami] Nadu wonder at
the architecture of our temples. There
are many spotg in Tamil Nadu
known for real art and sculpture.
They are the cultural power houses
of Tamil Nadu. Wg will hava {o see
that the foreign tourists are taken
to all the important culiural centres
in Tamil Nadu.

At the same tim, I am to point out
that India is a sub-continent where
there are many p=ople living below
poverty line. Hence we will have to
see that Indian tourists are also en-
couraged in visiting the culiure centre
throughout India. For this purpose
the Government has to arrang, for
simple boarding and lodgingy houses
o which daily rent should not
exceeq Rs. 20/~ We should give
priority to Indian tourists, Sp far
ag Tamil Nadu is concerned I have
to point out that there is Mudumalai
sanctury full of birds and animals.
There is a water fall in Courtalam.
There are many writers in Tamil
Nadu who encourage Indian tourism.
Mr. Manian used to write in the
famoug Tamil weekly “Anandavi-

katan” about many important
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cultural centres, Similarly Kalaignar
Karnunanidhi has written about his
experienceg When he wag abroad. Mr.
Bhagirathan has written on his
journey to Northern India. Mr.
Bharanidharan hag also written on
the important temples after visiting
them himgelf, So, there is no dearth
of Tamil writerg to encourage Indian
tourism. We have given many Master
Plang to the Centra] Government.
Our noble Chief Minister, M.G.R.
has directed and acted himself in a
film “Young-man ground the world”.
In this way he has helped the
common Tamilian to get acquainted
with  tourist centres in  Tokyo,
Bangkok, Singapure etc. Similarly
our energetic Information Minister
Mr. R. M. Veerappan has forwarded
to the Central Government through
our gpecial representative many
Master Plang of Tamil Nadu in New

Delhi. One Hon’ble Member has
pointed out that the Tamil Nadu
Government was mnot co-operating

with the Deptt. of Tourism I strongly
refute it. Wo have given many plans.

We had given very clear statistics
but the authorities here do not
consider them seriously.

We are informed that Hon’ble

Minister Shri A. P. Sharma ig visit-
ing Tami] Nadu. We welcome him
wholeheartedly. We hope he would
accord necessary sanction to our
Master Plans on Rameshwaram,
Mamallapuram and Kanayakumari.
I request that the Centr, should
encourage Tamil Nadu Government
even though it is ruleq by another
party. T would also like to request
that ther, arg many important
cultural centres. All those should be
discovered and brought to the
notice of the foreign tourists. It
would also b, better if the Members
of Parijament are taken to the
foreign countries fo bring our ancient

and modern Indian culture to the
notice of foreigners. When the Gov-
ernmen{ is so keen to seng the
Parliamentary delegation abroad o

find out whether Hindi language has
been properly used in various mis-
siong abroad, why should not it
deput, some Parliamentary delega-
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tions to propagate our Indian culture.
So far as Tamil Nadu Legislature is
concerned, we have deputed the
Legislators  belonging to various
parties to Europe and the Far-East
countries. There 1is a proposal
to send some more delegations.
Similarly, I request that the Minis-
ter may depute  Members of
Parliametit to various foreign coun-
tries to attract the foreign tourists
and thus earn foreign exchange.

323

Thank you.

DR, MALCOLM S. ADISESHIAH
(Tami} Nadu): Mr. Viece-Chairman,
Sir, I begin with a regret that my
friend, silver-tongued, Shri Khurshed
Alam Khan, has already replied to
many Members and -that he would
not be replying to some of the com-
ments which we are making now.

SHRI KHURSHED ALAM KHAN:
But my senior colleague will defini-
. tely answer yours.

DR. MALCOLM S. ADISESHIAH:
I should say, reading through this
report, reflecting on this report, one
is impressed with its importance
because, I myself would be in difi-
culty presiding over a Ministiry which
contains (1) a very ‘techuical and
scientific department, namely the
Department of Metereology; one
semi-sciehtific department, Depart-
ment of Civil Aviation, and non-
_scientific departments like the Depart-
ments of Tourism and Railway Safety,
This important Ministry covering four
essential areas is thus a conglomerate
and therefore for its management,
which has been referred to by the
Minister, the Minister, Mr. Sharma,
and the Minister of Siate, Shri
Khurshed Alam Khan, they must
bring very special qualities to be
able to manage this mixture of
science and nonscience.

I would join with the feeling that
the Department of Tourism’s record
for 1981-82 is a good record, ag a
preliminary starting record, though I
have a feeling that it iz somewhat
slow in its progress and development.

I have a few questions with regard
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to tourism. First of all, I have a
feeling that ‘fthe term “cultural
tourism™ is rather narrowly defined.
Listening to Mr. Alam, I did not have
that feeling, But reading the Report,
what we find in the Report iz that
from “cultural tourism” you have
taken away ‘wild-life tourism, you
have taken away sport lourism, you
have taken away social tourism,
whatever it may be. Then what is
left in “cultural tourism”? 1 believe,
for me and UNESCO, *“cullural
tourism” is travelllyg for enriching
oneself, for enriching a group, socially
and economically, sports-wise drama,
art, music and all these. Therefore, I
think it iz rather important that the
term “cultural ‘'tourism”, which is
ceniral to the Tourism Department,
should be broadly defined, not frag-

mented like this, because the pro-

grammes of the Department are

dependent upon the definition.
Secondly, I have a feeling, agsin

reading through the Report and even
listening to Mr, Alam, that a very
heavy emphasis in toursism is on
foreign tourists. Now we say
that tourism is very Important
in relation to  nalional inte-
gration. But this is not reflected
in the Report. There is a small
paragraph—para 2.61—on  domestic
tourism and what it says is that all
the pilgrim centres—Muslim, Hindu
and so on—are being catered to by
a Samiti which has been set up. Mr.
Vice-Chairman, I must say that
domestic tourism for our vast coun-
try, divided as it is by such wide-
ranging cultural and linguistic divi-
sions, is absolutely essential for our
growth, which we call national inte-
gration. I have a feeling that you
are mot doing enough. There is too
much concentration on foreign tourists
Here I must say that the initiator of
the debate, Mr. Sibte Razi, gave
some figures, and if I am not mis-
taken, I did not hear Mr, Alam
properly, for the last year the number
of foreign permits was 8.5 lakhs I
must say this is peanuts for a vast
country like ours. After 32 years of
Independence, you know, if you go
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to Europe, Greece and Spain and of air safety. I happen to be

come to our own area here—Taiwan,
Hong Kong and Singapore and so
on—they have masses of tourists, so
that T think that tourism in relation
to both domestic tourists and foreign
tourists is still at a very beginning
stage. I must say that | feel some-

what ashamed of our record. Even
the 1985 pemspective referred to by
the Minister and contained in the

Report is a very humble one—a little
more than a million and a hal; that
we are planning. For a country like
ours, it is really very humble, I hope
that now Mr. Sharma and Mr. Alam
would really give this a push, For
this they need more money. I agree
that with the kind of limited funds
that they have, one can only have a
small number of domestic and
foreign tourisis. Finally, on tourism
I have one or two small guestions on
the economic side but I don’t think the
Minister will have a chance to look
up the details and answer me. I find
that paragraph 3.7 which gives the
balance sheet show that the net pro-
fit after tax has fallen very sharply

in 1981-82 compared to 1980-81 and
this may be because of the large
provisions that have been made. My

question to the Minister is, why has
such a large tax provision been made,
because I head some companies and
there is depends on the amount that
you distribute as dividend, the
amount you use for depreciation and
reserves in order to keep your tax
down. Why was such a heavy provi-
sion of tax made in 1981-82 which
brings our net profit Jown? Secondly,
I find that the tolal disposable profit
has declined from 1980-81 to 1981-82.
Why such a big decline and why is
there such a great difference in the
transfer to general reserves between
the two years? I put this question
on record: I do not know whether
the Minister will have the time to
answer this.

I turn next to Civil Aviation and
‘here I find that this is a very impor-
tant department of wide-ranging func-
tions running from maintenance of

domestic airports to all aspects

one of those unfortunate persons
s?ill going abroad for very short tiine
81X or seven times because I have
got various commitments as Chair-
man or member of some institutions

and I must tell you about the
f?ontrast between  our airports
in Bombay and Deihi and the

airports in other countries, even ihe
Gulf countries—leave alone Singa-
bore Singapore airport today is the
number one airport in the world
followed by the new airport in Paris
where Air France has built a special
airport. But I am not thinking of
those very high standards. Our air-
ports in Delhi and, even today, in
Bombay, inspite of the bifurecation
in domestic and international ser-
vices. ..

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Have you scen
Taiwan?

DR, MALCOLM S. ADISESHIAH:

I have not seen. Is it better than
Singapore?

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN). Tt is one of the

best.

DR, MALCOLM S. ADISESHIAH:
Better than Singapore?

THE VICE-CHAIRMAN (SHRI R.
RAMAKTISHNAN): As goo as...

DR, MALCOLM S. ADISESHIAH:
To convince may I here ask one ques-
tion? A recent paper—I think it was
the Economic Times—reported that
there are one thousand posts under
the Director-General of Civil Avia-
tion which are vacant. That I won't
worry about but a large number of
these posts are connected with air
safety. Now this is very serious if
this is true. If this is not true, I hope
at least the Minister will set the re-
cord straight because all of us would
be nervous to get into the planes it
we know that air safety personnel’s
posts are being kept vacant, In this
connection I woulg like to knowW
whether the Government has made a
decision with regard to the report of
the Tata Committee of 1974 which

!
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recommended tg make the Direc-
torate-Genera] of Civil Aviation a
statutory, autonomous body, Has the
Government made a decision on this?
Because I think that many other
things that are being said today may
be relateg to this question.

Now, Mr, Chairman may I say to
you, thirdly, that the India, Airlities
service, partly not due to their fault,
because I think when you were here
you said that Indiap Airlines is tra-

ffic-oriented and not passenger-
oriented. ..

THE VICE.CHAIRMAN (SHRI R.
RAMAKRISHNAN): I said fleet-

oriented,

DR. MALCOLM S. ADISESHIAH:
Sir, through you I would tell the
Minister that the Indian Airlines is
the worst national airline that I have
seen anywhere Time and again I go
out and last fortnight T was on a
short visit for wvarious meetings st
Vienna, Paris, London and Geneva.
I finished my work therq one day
earlier than planned, and they were
willing to make changes in my sche-
dule to bring me back to India one
day earlier, But I refuseq because 1
knew that when I come to Bambay,
I will be put on the waiting list and
I be asked to stand there. T have seen
this happening, I stayed on in
Geneva wasting my time for twenty-
four hours doing nothing because of
our domestic airline,

Now, on the financial side, may 1
say to the Minister that I am im-
pressed with the capital, reserves and
loans position of the International
Airports Authority, as set forth in
paragraph 5.2.47 This is very good.
With a good financial pocition like
this, I do not understand the hesita-
tion on the part of the International
Airport Authority and the Ministry
to go forward with some essential
developments of airports as in Cali-
cut ang other places for which vari-
ous suggestion: have been made.
When your capital and reserves and
loan position is excellent, why are
you not going forward with them?
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Another question which I have—!
do not expect an answer—is about
the losses that the Air India have
suffered, the losses made in 1879-80
are continuing in 1980-81

Thirdly, briefly, on the Department
of Meteorology I shall compress my
questions because I have many, This
is a very important Department and
Mr. Sharma is concerneq with it.
There ig something like the Council
for Meteorology, Atmospheric Scien-
ces which supervises the activities.
The Chairman is the Secretary. He is
not a scientist, I would never allow a
non-scientist to chair a highly tech-
nical Department like thig one; but
that is a tradition in India. In
UNESCO we never allow it How
many scientists are on the Com-
mittee? The only reference is to
three scientists serving on it. This
Council, T take it, really controls the
Institute of Tropical Meteorology,
Institute of Geomagnetism and the
Indian Ins‘itute of Geophysies. The
second question which I have is that
in paragraph 9.2.1 of the report and
in paragraph 2.2.8 in the perform-
ance, there is a section on INSAT. I
think voy are giving this information
because you were active in it, but
you are not responsible for it. The
presentation there is somewhat con-
fusing.

Mr, Vice-Chairman, may I end by
saying that railway safety has gone
through a long history? It has nothing
to do with eivil aviation or tourism.
Because the gentleman wanted 1o
ensure the independence of rajlway
gafety from the Railway Board they
put it on the heag of this Minister.
Now I hope the time will come when
we can really have a system which
will ensure railway safety, Today
railway safety is not being assured
either by the Railway Board or by
the Rallway Safety Commission which

is under the Minister. This is an
urgent matter where I think we
should not allow the status quo to
continue.

Thank you.

SHRI SHRIDHAR WASUDEO

DMABE: Mr, Vice-Chairman Sir, as
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regards the Tourism and Civi) Avia-
tion Report I would like to submit
that the policy of tourism which has
been reflected in the Report as iy
learned predecessor has said does not
refleet that the policy is for the
masses or the people of India, Sir,
take, for example, the Asian Games.
In Delhi, 1800 rooms are being con-
structed for foreign tourists. I do not
know whether the Ministry had made
any assessment as to how many peo-
ple will come to Delhi for the Asian
Games. Students are being given
holidays i, November, not only here
in Delhi but alse at other places so
that they can come here. And at least
in my estimate about a lakh of peo-
ple from within India itself will
come; ang so far as the {foreign
tourists who are coming here, it has
been said that we are spending Rs.
50 crores to Rs. 60 crores for the
construction, of the ho'els, But there
is the hotel, Yatri Niwas for cornmon
people, The cost of this has been said
by the Minister to be the small
amount, Rs. 50 lakhs. I find from the
Report that tented accommodation
was made for the Kumbh Mela in
Ujjain. I would suggest to the Minis-
ter to take it seriously, that for the
domestic tourists who are coming
here certain arrangements should be
made and planned from now. Other-
wise, where wil] they put up? Our
people will not be able tp ses the
Asian Games. They will have no
place to stay in Delhi It is no use
only planning for the stay of the
foreigners and only planning for
foreign exchange, Therefore, the most
important aspect of this Tourism De-
partment is missing in the whole Re-
port.

Secondly, I find from this Report
that there are 18 regional tourism
offices abroad, but so far as the Asian
counries are concerned, I do not find
that any attempt is made to develop
tourism with Indonesia, Malaysia.
The only placeg covered are Tokyo,
Japan, Philippines, Hong Kong and
Thailand. These are the only places
for which we are making efforts. I
would suggest that for the Asian
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countries we should make more effort
and open more offices, even smalll
countries they may be. So far as
India is concerned, it is very essen-
tial that Malaysia, Indonesia and
other countries are given a place of
pride in our Tourism Department.
They have got the same culture, They
have got people of the same reli-
gion, usually Budhism or Muslims
there, who will like to come to India.

Another aspect 1 want to mention
about tourism is that my friend, Dr.
Zakaria, was saying something agaimnst
the employees of the ITDC, saying
that there was ng discipline angd that
they were not working properly. 1
find that not a word has been said
in the whole Report about what the
position of the staff is, An eminent
irade unionist like the Minister, has
been presiding over thig Ministry,
who is also closely connecteg with
railway workers movement, I would
only like him to finq out from the
Annual Report of the Ministry of
Railways. Two or three chapters are
given on the railway staff, their ame-
nities, recreation, housing, how many
strikes have taken place, how many
people are appointed. I do not find a
single word in this whole Report
about what the position of stathing is,
what the cost per employee is, whe-
ther there is increase in employn:ent
in the Airlines, Therfore, I would
suggest to the Minister that on the
lines of the Annual Report of the
Railway Ministry, the Chapter on the
Indian Airlines—it is there on vrage
95—should give position abour the
employment level, then representa:
tion of the weaker sections, the wage
bill the principle of filling up of
vacancies, bonus, training, also recrea-
tion of the weaker sections, the wage
know that the Indian Airlines kLave
got very eminent, good sporismen
They have made a mark in the Indian
sports. Nothing, not a single word,
has been said about this, Therefcre,
this aspect is very important. I don
not find a mentio of these from the
Chapters on the Air India a. page 21
and the Indian Airlines at pagifi
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Though the Minister is a champion
of the workers’ participation in man-
agement, I fing from the Repoct at
bage 25 that on the Boarg of Directors
of the Indian Airlineg there are two
industrialists, Rai Oberoi and Vir.
Haksar, non-official (industrialists.
But not a single workers’ reprezen-
tative or any representative from the
stall has been given representation on
the Board of Indian Airlines. Simi-
larly I find from the Board of Direc-
tors of Air-India that there is no re
presentation for the workers or staff.
And there is the thirg airline whizt
has now been started, the Vayudool
Private Limited. I do not undecstand
the meaning of “Private Limited”
Does it mean il i; a privule company
or any shares ip it have been given
to private industrialists? Buj the
wording usedq on page 28 of this
report indicates that Vayudoot is a
private limited company. I would
like the Minister to tell us as to
why this designation “Private Limi-
ted” has been given, whether any
sharegs are open to private compa-
nies, whether industrialists can be-
come partners in this. If that is so,
then 1 oppose this idea, It shoulq be
a public limited company enlirely
owned by the Government, In this
connectio, I have a suggestion to
make, The Vayudoot centres have
been given in the appendix and only
Nanded has been included from
Maharashtra. There are four or five
places from Bihar ang other States.
Bhis Vayudoot is a very essential
service and I suggest that Xolhapur
and Akola from Maharashira should
be included in this service,
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In this comnection, I would like to
know what are the steps being taken
for the profitability of Indian Air-
lines. I find that the scheme of 'the
Department is to make Airbuses
vperate everywhere and to eliminate
the Boeing service and also similar
othe, services. Airbus aperations are
only 70 per cent as of February. 1982.
That is the reply given today to my
quesiion No. 184, And there iz no
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providing landing facilities for Air-
buses. Coming from Nagpur I know
that when the Boeing service goes,
we will be without a service as there
is no landing facility for Airbuses.
Planning must be made from now on
for Airbuses to land. The necessary
arrangements must be made go that
those runways could he extended
and utilised. The Minister of Stale
was speaking just now. There is not
a single three-star hotel in Nagpur.
When the passengers going ~to
Hyderabag were stranded at Nagpur
because of some leak, there was po
arrangement for them as there is no
three-star or five-sta;y hote] in Nag-
pur. So immediat, sleps ghould be
taken) in thig regard. Even for
Wardha where Vinoby Bhave lives, a
place which is vigited by many
people and even by our Prime Minis-
ter, no planning has been made by
the Central Government g far as this
arrangement is concerned.

Sir, in this connection I would like
to say that for long there has been
a proposal for an Air Academy for
training pilots and other staff. I do
not know whether the Air Academy
proposal has been dropped. Now
when we are expanding on such a
Jarge scale, this Air Academy propo-
sal should be revived and trainfog
facilities must b, made available for
training more pilots and other tech-
nical staff which wil] be useful for
us.

One more thing that I would like
to mention ig that there are many
complaint by the ITDC staff that
there are no housing facilities for
them, If they have to stay in small
and remote places, it is essentia] that
housing facilities should be made
available to them. Lastly, before
you ring the bell again, T would like
to say that the passengers, as my
learned friend hag rightl, said are
not careq for. In the plane even
vegetarian meals ar, Dot supplied.
Non-vegetarian food is the order of
the day. They will say only non-
vegetarian food is available and
if you ask for vegetarian food, they
will take away the non-vegetarian

dishes and ask you to fake what-

o V)
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ever ig left. When you are serving
food to passengers of whom 70 to 75
per cent are vegetariang, there ghould
be arrangement for vegetarian food
in the Airline,

Then, there is no literature avail-
able for reading on th: flight. We
have to read stale newspapers. Even
the Illustrated Week'y or Dharma
Yug, which are two important maga-
zines, are not available to the passen-
gers. Though passengers fareg have
gone up and ar, going Up every three
months, no proper reading material
is available. These passenger ameni-
ties are very essential for improving
the imag, of the Air'ine. Last time
also I suggested this, that some sort
of a committee ghculd b, constituted
as in the Railways—the Railway
Users’ committes or Passengers’ Com-
mittee—where Members of Parlia-
ment may also be associated. There
should be regional committees where
regional problems could alsg be dis-
cussed and suggestions made. The
Minister of Civil Aviation ig himself
an energetic and well-experienced
trade-unionist, whgy has the interests
of the people at heart. If he accepts
the suggestion, thig committee can
be formed at different placeg which
will try to solve the problemg of the
passenger. I1f passengers’ interests are
not taken care of and if passengers
are not provided with the mini-
mum amenities, if proper pagsenger
amenities are not created then the
entir, Airline will get a bag name
and will not be able to survive.

Lastly, the pos; of Chairman of the
Airline is vacant. I am surprised
why the post of Chairman is not
filled go far. What are th, reasuns?
There wag a comment on this mat-
ter in the presg tha: when th, post
of Chairman is vacant, then the
whole Boarg ceases to exist. I would,
therefore, like to know from the
Ministe, what th, legal position in
this respect is. If Chairman’s post
js vacant, doeg the entire Board cease
to function? Can it not ‘function
without the Chairman even tempo-
rarily? If not I would like the Mi-
nister to take' jmmediate adminis-

trative steps go that the functioning
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of Indian Airlihes becomeg normal
and proper and efficient.

Lastly the entire report is scrappy
50 far @ the welfare of the staff is
concerned. The welfare of the staff
does not find a place anywhere in
the entire report. 1 request the Mi-
nister to look into this aspect also.

i qw v (fage) @ W@,

F5 WA geEt & g g favm &
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IR U I & Y B e G Lo
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TR gy v @ 1 W fwem
afeq =@ fawm ¥ e 9| W=y
T g Og R F AT
da g afewr @y #1 fawar a8 &
fe @ TR &7 § SEaT 69 99
W § W U Ig Ig gAar
ar @& &1 39 faawr 7 e
¥ da ¥ I Tenfo gfew &%

wgt % wiaT & faww &
A & AN gAwm g ¥ fF wew
71 fw qam wsdl @ §ww
' ¥ TG &) W K fagr F AR
§ #g, W@l ¥ gl WA St w
g @ SEE Wi ST 9hew
fagra & famr & @ A fawed
2 Tom HAY AT gohT AEw 8w
ot § wEA fawwr v mwer F
IR ¥ FW FARGAT TER W
FX Y Ffaw 7 7 g Fyr i
1980 W W& 482 FUT TIA ¥
qEEAT g5 F& 1981 ¥ 600 FUE
T T A §1 7§ 1 A 4
frre o @ Wy wE dt faww
#Fr 37 6 gfqma & faaey wrEw
T W A 17 AT FT A
T F T T fawmr 7 3R1E)
w< 50 g fagaa ¥ de wdewi
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THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Now, Mr. Gopal-
samy.

SHR]I V. GOPALSAMY: Mr. Vice~
Chairman, Sijr, at last I got the oppor-
tunity and I am so grateful to you.
But I would like to emphasise gne
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point. If the Members who have
given their names in writing for rais-
ing a discussion on the working of the
Minjstry of Tourism & Civii Aviation
had been called as per the list that
would have been prope’r There is
no need to send our request in ad-
vance. So, I think it is not proper.
-1 would like to request the honour-
. .able Vice-Chairman to convey our
" feelings because tomorruw also we
have given our names and definitely
1 am not going to speak. Why should
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we Send our requests in advance?
Anyhow, Sir, now I come to the djS-
~ussion. - o B

SHRI SHRIDHAR WASUDEO
DHABE: Thoce whose names are

there are not given preference.

SHRI V. GOPALSAMY: Man, from
antiquity, has been an inveterate tra-
veller. Of course, the motivation has
changed. In the ancient times, the
motivation wag pilgrimage, trade and
conquest. Now, the era of tourism
~hag started, Also, tourism plays a
vital role in gearing up the economy
of countries, After the Second World
War, Marshal Plan by the United
States wag introduced to revive the
economies of the European countrics,
and the Marshal Plan provided tour-
ism as one of its planks. Sir, I have
read the book by Alwin Toffler. Many
of the Members have also read that
book. The title ig “Future Shock™,
He gives many the<is about the future
of the world, There is one Herman
Kahn. He is also a futurologist. He
is now working in the Hudson Imsti-
tute. He presented “The Great Transi-
tion” at the 26th International Cham-
ber of Commerce Conference in 1379,
T quote;

“He said mankind was in the
middle of a 400 year transition,
from the poverty of lhe past tp a
potential future society of afflucnce
and lejsure. According to him the
world wil] move into a post-indus-
trla] society and fourism will be
ttarsformed from a tertiary to what
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he has defined ag a quaternary
industry, He has also envisaged
that in the next fifty years tourism
volume would double itsel{ every
20—25 years and the devecloping
countrieg will be the <peclal beneﬁ-
ciaries of this growth.. -

Some of the Members who wanted to
support the Gdvernment bhnasted that
this Government has made spectacular
achievement in the sphere of tourism,
Also, it seems, they quoted some
Press reports, Sir, of course, there is
additional income of Rs, 180 crores.
But that is very meagre, In 1951,
1,7000 tourists arrived. Last year, the
arrival has increased from 8 takhs to
8 lakhs 50 thousand; only 50 010 peo-
ple were thg new arrivals 1o India.
Dr. Malcolm Adiseshiah rightly stated
that when we compare our country
with other countries, our country is
the second largest populousg country
and the seventh largest in the world,
and we are able to draw only 7 lakhs
and 50 thousand arrival¢, whereas
Singapore gets 27 lakhs, Hong Kong
23 lakhs, Japan 17 lakhs, Thailand 20
lakhs and even tiny Bahamag is draw-
ing more than g million visitors, So
we have not made any dent. The
scope is vast. Immense attractions
are there in our couniry. Tha infra-
structure is there, The snow-capped
Himalayan peaksg can provide a spec-
tacular feast to the eyes than the Alps
of Europe, The tourists cannot find
anything betier thap the Taj in any
other part of the world. When the
touristy come from abroad, they are
taken aback when they see our tem-
ples, monuments, ancient palaces, and
so on. In South India, if the art and
architecture particularly the temple
architecture is projected properly
abroad, definitely more tourists will
pour in. The stone idols in the tem-
pleg in Tamil Naca are unparalleled.
They are enchanting to the eyes of
man, particularly the architecture in
Madurai, Thanjavur, Chidambaram,
Srirangam, Tirnvannamalai, Krishna-
puram and Tirurakeshvaram, Tirune-
veli, Suchidandkam. Wherever you
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go in Tamil Nadu, the temples and
idols, its archeitecture ang sculpture
are marvellous. But we have not pro-
jected this to the world, In the Sixth
Five Year Plan _there is an outlay of
Rs, 187.4 crores. This outlay is very
meagre, I would fai] in my duty it
I do not draw the attentica of the
hon. Minister towards the needs of
the State of Tamil Nadu, The Minis-
ters as well as the top brass of offi-
cialdom in Delhi shut their eyes to
the needs of Tami] Nadu. The State
of Tamil Nadu has been totally neg-
lected.

AN HON, MEMBER: On political
grounds.

SHRI V. GOPALSAMY: 1 do not
know_ There are s0 many things and
I do not want to go into all these
things, The infrastructure ig there.
But what hag the Government of
India done to promote tourism in
Tamil Nadu? They have not come
forward to start an I.T.D.C, hotel in
Madras. Why not? What is the rea-
son? You say that the State Govern-
ment has not come forward. Now, as
the State Government bas not come
forward to start a joint venture, that
is pending. I do not know the reason
as to why the State Government has
not come forward. But I will ask one
question, Why don’t you yourself
start an I.T.D.C. hotel in Madras?
Why not in “Cape Comorin”. When
Martin Luthur King visited our coun-
try, he wrote in his aulobicgraphy
that the most beautifu]l place in the
whole of world is Cape Comorin. But
you are not prepared to start an
I, T. D, C. hotel there, Our hon. Minis.
ter, Mr, Khurshed Alam Khan, when
he was replying to Mr. Joseph, said
that there is only one Kovalam in
India. I am very sorry to say that
there is a place near Cape Comorin,
five kilometre< away from Cape Como-
rin. The Minister must visit that
place. The name of ‘hat place is
Vatta Kottai, There is a fort which
was built by King Martanda Verma
some centuries back, If you go and
see the place, you wil} find that it is
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exactly like Kovalam. There is the
same sea schore full of coconut trees,
You could set up an IT.D.C. hotel
The people neeqd not spend their time
and money to go to Cape Comorin
from Kovalam in order to see the
sunrise and sunset.

DR. HAREKRUSHNA MALLICK:
Discovery of South India.

SHRI V. GOPALSAMY: The Dis-
covery of India was written by Pt
Jawaharla]l Nehru. I think we have
to write a book about the Discovery
of South India and Tamil Nadu. Those
who sit in Delhi never care for our
interests.

DR, HAREKRUSHNA MALLICK:
I fully support it,

SHRI V. GOPALSAMY: 1 do not
know what you are supporting. (In-
terruptions) When Dr, Karan Singh
was holding the portfolio of Tourism,
he proposed to start a Sound and Light
programme at Mahabalipuram. Maha-
balipuram or Mamallapuram, every-
body knows it. The stone chariots
of ihe Pandavas is enchanting to the
eyes. Mr. Karan Singh proposed to
start and sounqd and light program-
me at Mahabalipuram, That was
dropped and it had gone {0 some-
where else. Everybody has got this
love and affection for his birthplace,
Of course, our Minister is alco no
exception to that. He has alsp sanc-
tioned one tourist lodge to Buxar, his
birth-place in his State. 1 really mel-
come it.

SHRI A, P. SHARMA: You ask
Mr. Suraj Prasad,

SHRI V. GOPALSAMY: Why nol
in Tamil Nadu? Why not in Ooty?
Then we Have got forest lodgeg in
our country, There is a forest lodge
in Seshangir in Gujarat in Gir forests
to provide an opportunity to see the
movement of lions, Likewise in
Madhya Pradesh, st Kanha une forest
lodge is there to provide an oppor-
tunity to see the tigers, There is one
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in Bihar State at Betla which is also
meant for seeing the tigers. And
in Assam, there is one at Kasiranga
to see the movement of rhinoceros.
But there is no forest ledge to sce
the movement of elephants, Thou-
sands of elephants are joving in
Maudmanai but there is no forest
lodge. This is not a matter to laugh
at, We really feel sorry that our
State is being neglected. They forget
that the State of Tamil Nadu is also
on the map of India, We thought
some time back that there should be
a separate map of Tamil Nadu and
that we should get separatei from
this map of India. I belong {0 a party
which abrogated the policy of separa.-
tion, Now, we axe npot for that.
We are for one country frem Cape
Comorin to the Hamalayas. But the
people who take decisions at D:'hi
forget that Tamil Nadu is also in
the map of India. There is no project
for Tamil Nadu. And today I have
seen in the newspapers that the direct
flight facility from Madras to Delhi
has now been done away with. That
menas, that flight has to go ovia
Nagpur. It is because we are not in
a position to pull the wires. You
start a direct flight from Nagpur to
Delhi. We have no objection.

Sir, as far as tourism is concerned,
there iz a vast scope to promote
tourism in Tamil Nadu But the
State of Tamil Nadu has been
neglected by the Government of
India as far as clvil aviation is
concerned. The hon. Minister was
very kind enough to give an assurance
o the floor of this House and also
in the Consultative Commlittee meot-
ing that Tuticorin will be air-linked.
When the hon. Minister visited
Tuticorin, he promised the press
reporters that before the end of 1981
Tuticorin would be air-linked. There
is a major port in Tuticorin. Salt
industry is there. Fertilizer industry
ig there. There is a proverb in Tamil
that be ever grateful io those who
feed you with salt. I emphasised this
very proverb in the Consultative
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Committee meeting, anq the hon,
Minister intervened to say, “Dom’t
get upset. We are providing air
facility to Tuticorin” He gave an
assurance that before the end of 1981,
the runway would be constructed, And
at that time I again put a question
whether this assurance would be like
the same assurance he gave to ihe
press reporters in Tuticorin, He said,
“No, no. Not like that” But, Sir,
now I understand that because ot
financial restraints they are not in a
position to start the construction work
at Tuticorin, And, they say, I think
the hon., Minister is prepared to start
the construction work if the State
Government comeg forward. I Jo not
think it is %ecessary for the State
Government fo come forward. It is
your duty to start the construction
work at Tuticorin,

Sir, one hon. Member was referring
about the security check during flight
travels. Members of Parliament are
also subjected to <ecurily checks. I
do not object to this procedure. But
the same treatment should be given
to all. There are some people who
are not subjected to security check.
Of course, in Madras there igs one
shipping magnate, who is rumning a
shipping line in Madras, and he is a
powerfu] person, Mr Sysd usuf, he
is the proprietor of Sheikh Mohammed
Rowat & Co., and When he comes to
the airport, plain-clothesmen or police,
either in uniform or in plain clothes,
escort him when he comesg and there
is no security check. This wag raised
in the other House by one Member
of Parliament representing the Con-
gress (I) also but was denied. But
we are geeing this with our own eyes
when he comes over there. He flies
every day and there is no security
check for him.  Is he a big man. After
all he is a crook in the town. But,
you see, when Members of Parlia-
ment are subjected %o security checks
a mah who is capable of supplying
funds for all political parties for ever
s0 many reasons, for supplying
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treatment, Who is responsible for

this? Who are the officers responsible
for this? I draw the attention of the
Minister to this matter.

SHRI A. P. SHARMA: May I clarify,
Sir. at this point of time that there
ig no instruction from the Govern-
ment to make any discrimination
between anybody and this is what my
friend is saying? It may be a fact but
so far as the Government is concerned,
we are not aware about it, namely,
that anybody, any particular indivi-
dual iz given any preferential treat-
mehnt,

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, I never made any
charge against the Government. I did
not say that the Government has
given any instructions, When some-
thing goes wrong, it is the duty of
the Government to find out who s
respotsible for this, and also, Sir,...

SHRI SYED SIBTE RAZI: Sir, T
rise on a point of order. As my friend
has referved to the police, does it
belong ‘tc the State Government or
ig it for the Central Government...

SHRI V. GOPALSAMY: The police
are deputed to make security arrange-
ments at the airport. But what about
the security checks? Whose responsi-
bility is ¢ his?

THE  VICE-CHAIRMAN
RAMAKRISHNAN): The
authority controls them,

(SHRI
airport

SHRI V. GOPALSAMY: They are
under the control of the airport
authority. Now, before I conclude my
speech, T am very tired of repeating
the request for Tamil Nadu for the
past two years, but so far nothing has
beenr done, I would request the hon,
Minister to please take interest and
sanction the airport for Tuticorin.
Thank you, Sir.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Now, before the
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Minister replies, Mr. Yadav
speak for two minutes,

wants to

SHRI HAREKRUSHNA MALLICK:
Sir, kindly give me two minutes.

St gFd FF AR gy
(fogme) § @R # 9
T WX ATHST FLAT Fgar g
=ae wd A o oAw oaw ¥

A I F TR * fag gy -
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SHRI HAREKRUSHNA MALLICK: I
am thankful to hon. Chair for giving me
the opportunity. I rise to speak as a last
speaker.

Not only the economy of our country
but the prestige of our country also lar-
gely depends on the performance of this
Minpistry of Tourism and Civil Aviation.
My first suggestion is to bifurcate this
Ministry into two parts. Department of
Tourism should be separate from Civil
Aviation and should be responsible for
the places of tourism, archaelogy and
culture an should work with such other
Ministries like Railways, Shipping &
Transport, or even I&B to see how best
it can perform not only for the foreign
tourists but also for Indian tourists. Sir,
fairs and festivals have to be very very
carefully organised in this country not
only for the sake of improvement of
economy of the country and for the con-
venience of the people but also we should
see that epidemics resulting therefrom
are controlled.

To improve tourism we should have
proper guest houses attached to our em-
bassies abroad for the convenience of the
Indian tourists to those places. This point
can be taken up by the Department of
Tourism with the Ministry of External
Affairs.

Then on the side of Civil Aviation, we
should see what machinery is available
to them to look after their aircrafts both
in Tndia and abroad, and also the machi-
nery available for customs clarance with
respect to tourists, It has been a problem
for the foreign tourists and also  the
Indian tourists so far as custom clearance
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is comcerned. It is for us to modulate in

2 better way and as I suggested the Ca-

binet should think of redistributing the

portfolios of these two departmenis,

One more point is, we are giving loans
to private sector and Government sector
for construction of 3-Star  hotels. We
should also see whether we can give loans
to people who can construct their own
houses and offer accommodation for
tourists in their own house. We can do
so especially in places of tourist interest.
Now when Asiad is being held, and one
hon. Member, Shri Mirdhaji is also asso-
ciated with it, we should see how best we
can accommodate the tourists. People will
come here in thousands from all parts.
During the Asiad, the Department of
Tourism should also acquire their own
buses etc. to run under ils command and
the officials of this Ministry should be
there to see that tourists are not put to
any inconvenience.

ez - -
\

Last point is regarding our demand for
direct flight to Orissa and Port Blair.
There should be a direct flight from
Delhi to Bhubaneshwar and Port Blair,
and another flight from Delhi to Trivan-
drum on the route of Delhi-Bhopal-Hy-
derabad-Bangalore and Trivandrum to
enable people to fly from ome capital city
to another. Now, people who want to g0
from Bhopal to Hyderabad have to go
via Bombay. That is why, I would sug-
gest that people should be enabled to fly
from one capital city to another direct.
Bombay and Calcutta alone should not be
our gateways. Even places like Bhubanes-
war, Visakhapatnam and Hyderabad
should have international airports so that
there will be gateways in the east also.
These are my suggestions and I am sure,
if these suggestions are accepted, it will
trigger tourism and the Tourism Depart-
ment can be made into a self-sufficient
department and in this way, it can have
a separate Budget like the  Railways.
They need not depend om the national
exchequer and they can generate ressour-
ces from abroad as well as in India, from
foreign tourists and from our own touri-
sts, domestic tourists, In this way, the
Tourism Department will be able to earn
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a good name and it will also be able to
generate its own resources. (Inter-
ruptions).

SHRI KHURSHED ALAM KHAN: Dis
mantle the whole Ministry? (Inter-
ruptions).

THE VICE-CHAIRMAN (SHRI R
RAMAKRISHNAN): Now, let the hon.
Minister be heard in patience.

SHRI A. P. SHARMA: Sir, at the very
cutset, I would like to express my grali-
tude to the hon. Members who have taken
keen interest in reviewing the working
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of the Ministry of Tourism and Civil
Aviation.

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): and to the Vice-

Chairman for sitting patiently,

SHRI A. P. SHARMA: Some of them,
no doubt, have showered appreciations
and some of them have criticised, So far
as I am concerned, I deal with only the
comments. As a matter of fact, at this
point of time, I am reminded of a cou-
plet of Shri Tulsi Das, that one should
care more for his critics than for his
friends. Because friends, no doubt, are
friends. Those who appreciate, will ap-
preciate the good points, but there are
critics who would never like to see the
good points. They would always like to
find fault and whatever they say, should
be examined and should be looked into
carefully, so that il there is any short-
coming, it can be removed, and if there
arc any irrelevant things, the world wiil
take care of them and we need not worry
over them. Some such pofnf{s have been
made in this discussion by those who
have indulged in criticism. Here, the de-
bate was on the working of the Ministry
of Tourism and Civil Aviation, But I
found that instead of making suggestions,
if at all they wanted to make any, our
critic friends have indulged.in personal
recriminations, which have nothing to do
with the working of the Ministry. As I
said, if there are any facts in that, cer-
tainly, we will take care of them. But
I feel, they were not only irrelevant, but
they were also irresponsible statements.
When I said 30 the other day in this very
House, some of them were offended. But

[27 APRIL 1982 ]

!

of the Ministry of
Tourism and Civil Aviation

nobody can stop those who are in the
habit of making irresponsible statements
because this is a forum which bas provi-
ded only one good thing for all of us,
those who are responsible and those who
are irresponsible, that we can talk any-
thing we like, There is no check and
there is no action. As a matter of fact,
if these very things are said outside the

350

-House, perhaps, there may be some ac-

tion. But here, it is a question of freedom
of speech and this freedom of speech
can be used and misused also. At this
point of time, I would like to say that
the working of this Ministry has been
mentioned in the Report. And whatever
achievements have been made during the
last two years, by this Ministry, they
have, no doubt, been mentioned there.
You will find, Sir, that there are many
public sector undertakings in this coun-
try and under this Ministry also, there
are a few. As a matter of fact, at this
point of time, if I may say so, out of all
public sector undertakings, whatever pro-
fits have been earned, the share of this
Ministry is Rs. 31.50 crores, These pro-
fits are not made for nothing. People
have to work for making profit, If
people do not do their work in the cor-
rect way, then they suffer losses, There-
fore, instead of speaking words of en-
couragement, and not appreciation as my
friend Mr. Zakaria, who is not here, said —
that during these two years whatever the
Ministry has done, they have difinitely
done better than what was done during
the regime of the people who criticise us
today, as I said the other day, there are
some people who look to every thing with
jaundiced eyes. You cannot help them.
They will never find anything good with
us. Whatever we do, they will always say
that it is wrong.

A criticism was made by one of the
hon. Members about the autonomy of
the public sector undertakings. To me it
appears that he was certainly briefed by
some of the public sector executives to
speak like that, But he does not know
that as a matter of m; these public sec-
tor undertakings are owned by the Gov-
ernment of India. Hundered per cent
shareholder is the President of TIndis.
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Therefore, certainly the Government, as
my colleague, Mr, Khurshed Alam Khan,
has pointed out, cannot abdicate its fun-
ctioning so far as giving directions and
looking to the management of these pub-
lic sector undertakings are concerned. We
cannot, because they are owned by the
Government, Some people argued that
the directions should be from the Presi-
dent. 1 would like to take this opportuni-
ty to point out that the President works
though the Council of Ministers, the
. Government, and therefore to talk like

this, like some layman, is not relevant at
all,
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A criticism has been made about ap-
pointment of Directors, Deputy Manag-
ing Directors etc. They do not know the
procedure. I am sorry to say that in the
morning during Question Hour, one gen-
tleman talked about recruitment of some
officers mentioning their names ocom-
pletely forgetting that those officers were
not recruited. They were recruited by the
Union Public Service Commission. They

are Government gervants already and
they are sent on deputation there, So

they must mark the difference
“deputation” and “recruitment”.

between

Allegations have also been made about
reinstatement of some officers. My collea-
gue has pointed out that they should
know the facts. 1 do not mind if we com-
mit a mistake and somebody points it out

to us. As I said, we welcome criticism
and we will certainly put right those

things; we will correct the mistakes. But
if you see the record of Parliament, you
will find, I am sorry to say this, that the
same question, the same point is repeated
day in and day out. I do not know how
long this will continue. (Interruptions)
Mr. Mallick, you ask a question, 1 reply
to the question, If you are not satisfled,
you again ask a question. But at least
there should be some limit. You should
be satisfied at least with the facts. I can-

not satisfy you because I cannot say what
you want.

SHRI SYED SIBTE RAZI: You can-
not satisfy him.
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SHRI A. P. SHARMA: But when the
facts are stated, the facts cannot differ.
Facts will remain facts, Therefore, I take

this opportunity to say that we do not
mind about this criticism because our

performance is on record, is before the
country, is before the nation. Just now 1
have pointed out that of the total earning
of the public sector undertakings—We are
running only four or five small and big
undertakings—our share is Rs. 31.50 cro-
res. This is the performance. You do not
appreciate it, I do not mind that, Whe-
ther you appreciate it or not, I do not
mind that. But certainly I expect that
you should recognise the fact. By your
not recognising the fact, the fact will not
change its position, Sir, about touwrism my
friend has already spoken at length and I
will say only one point. There is a debate
whether it should be a low budget tourist
accommodation arrangement or a high-
price tourism in the country, 1 had the
opportunity to see some of the countries
whose economies are mostly dependent,

if not totally, on the income that they
have from tourism and they encourage
high-price tourists and not low-budgst

tourists.

SHRI V. GOPALSAMY: Give an op-
portunity to Members also.

Fon

SHRI A. P. SHARMA: My friend, Mr. "~

Gopalsamy, has many opportunities and I
think in future also he will have them.
So, Sir, they do not at all receive low-
budget tourists. But in our country the
position iy, no doubt, whatever we are
doing for the foreign tourists, to that ex-
tent we have not been able to do that for
our domestic tourists, But it is not that we
have ignored the domestic tourists.

Some of the Members pointed out
about dharmashalas. At many places we
are going to construct nmot only new
dharmashalas but also we are going to
repair those which are old.

{Interruptions)

My friend is prompting me about the
suggestions which hon. Members have
made, Certainly I have noted them down
and we will certainly consider them.
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SHRI SHRIDHAR WASUDEO
DHABE: What about arrangements for

~ the domestic people for the Asian Games?

EN

SHRI A. P. SHARMA: My friend,” Mr.
Dhabe, knows that the arrangement made
for the Asian Games is not only for the
foreign tourists, As a matter of fact,
apart from increasing the number of
hotel rooms, we are also conducting a
census of the private accommodation—
paying guest accommodation—available
in Delhi and that we are going to have
in thousands. Therefore, we are definitely
going to look after our domestic tourisis
also.

Sir, critism has also been made about in-
adequate facilities for air-landing at cer-
tain places. I have assured this House by
answering questions that we have not only
taken steps to see that adequate facilities
are available but also they are of the
standard of ICCAS and, therefore, there
is no question of incurring any such thing
which may jeopardize the safety of our
air services.

Sir, it has already been mentioned by
some of the hon. Members while speak-
ing on the working of this Ministry as
to what steps have been taken to increase
the number of aircraft.

(Interruptions)

SHRI V., GOPALSAMY: When he is
seriously replying, the Deputy Minister of
Parliamentary Affairs is interrupting by
passing remarks and comments.

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI ‘'KALP NATH RAI):
No, no.

SHRI A, P. SHARMA: This year itself
we are going to have four Boeing 737s
and two Airbuses for our domestic ser-
vices. That will certainly increase the
number of flights and we will be able to
meet many requirements and many sug-
gestions made by the hon, Members on
the arrival of these aircraft.

Sir, one very important point has been
made about security checks. It is no doubt
that the security checks are annoying to
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many people but we have taken steps (o
see that door-frame metal detectors are
provided in most of the airports. We are
also trying to obtain hand metal detectors
so that people would not in any way feel
harassed. But, in spite of all these ar-
rangements, sometimes we may have to
do physical frisking of some people. But
that is not done in general. It is done on
some information or wherever the securi-
ty staff on the spot have some kind of
suspicion and then that method has to
be resorted to. Sir, we are also going to
have X-ray for baggages so that brief
cases and other things are not required to
be opened. When this system is introdu-
ced, my friends will find that there is no
difficulty so far as the security check at
the airports is concerned. (Interruptions).
You have spoken at the end I will come
to Tamil Nadu.

s |/IEH qgA Eu (wew géyr):
fzeadft T &1 waa< wvfie wiEgR & fwaw
TS Ty § ?

A1 A SNTRtE TR HaT WS
gt e fanm Y F g @7 0

Sir, I would like to say a word about
INSAT. The first Tndian geostationary
satellite has been launched on the 10th
of April, 1982. Mr. Adiseshiah, I am not
a scientist like you, but I will give you
this information, From the eastern test
range of Canaveral, (USA), INSAT is
providing services for meteorology, tele-
communication and television. The Me-
teorology Department of the Ministry of
Tourism and Civil Aviation is responsible
for the utilisation of INSAT meteorolo-
gical components with an outlay of Rs,
12 crores. Tt is basically a matter concer-
ning space, The INSAT ready method
can take cloud pictures of earth once
every half an hour INSAT will have
facilities for closely monitoring the cyc-
Tone storms which form over the Indian
seas, pictures of the weather system can
be taken at short intervals so that the
formation, development and movement of
cyclonic storms can be systematically ob-
served round the clock.

I do not think I should go into the de-
tails about the working of the Air India
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and the Indian Airlines. It has been de-
bated enough and it has been appreciated
and recognised by most of the hon. Mem-
bers, barring a few~—maybe one or two—
that there has been a definite improve-
ment in the services, in punctuality also,
but I do not say that there cannot be
some shortfalls here and there. Whenever
such things are pointed out, whether it is
in respect of serving the food or in res-
pect of providing seats, we look into
them, I will not answer name by name.
But one of my friends suggested that when
they are making a profit, there should be
aore people employed for the reservations
oecause people have to stand in queues. I
think our friend Mr. K.L.N, Prasad sug-
gested that more people should be em-
ployed to look after reservation. That js
a suggestion we will definitely keep in
view and we will review the position in
respect of reservations at particular sec-
tions and see what improvement can be
made there, Air Indja’s subsidiary, the
Hotel Corporation of India, is also going
in for hotel business, You know that there
is the Centaur Hote] in Bombay. We are
constructing a hotel at the Delhi airport
and another at Juhu. Some friend sugges-
ted—of course, he is not here; Mr. Shiva
Chandra Jha perhaps—that we should
also construct hotels outside the country,
I am given to understand that we are
considering to acquire lands in certain
countries, one or two countries—I think
two countries—and  subject to finance
being available with us, we will ke going
in for hotel construction there also.

SHRI HAREKRUSHNA MALLICK:
Sir, in this coanection, in Malta we should
have one so that the passengers do not
have to face difficulties. I know the posi-
tion about the hotel accommodatjon there,

SHRI A. P. SHARMA: Mr, Mallick,
some of these works will be done by the
HCI and some by the TTDC.

0t v fwg  (Swe w3w) -
T AT weer WY a9
g1

ST e w®iz WAL T g
aaT g, 61 ¥y #R, 99 #ier §

| RAJYA SABHA ]

of the Ministry of 350
Tourism and Civil Aviation

g s AW ¥ e ® o
W®g

SHRI SYED SIBTEY RAZI: This is

also a problem.

SHRI A. P. SHARMA: A lot of things
have been said about the Vayudaot. Our
friends should know the history of the in-
troduction of the Vayudoot seivice. The
main history was that we wanted to pro-
vide the air-service io the North-Eastern
region where excepting roads, there is no
other transport available to them.

SHRI LADLI MOHAN NIGAM: Not
even roads?

SHRI A. P. SHRARMA: Roads are
there, but no good road is there.

SHRI LADLI MOHAN NIGAM: No
good roads anywhere?

SHRI A, P. SHARMA: I agree with
you, Therefore, this service was initially
fintroduced in the North-Eastern region,
and no doubt we have been runming in
loss. When we staried this service in the
North-Eastern region, at that very time,
we made it clear that we were not going
to worry for loss or gain, that it would be
treated as a social service for the people
of that area, the North-Eastern region,
who have all the time been suffering with
a sense of neglect. So, Sir, 1t was a sort
of social service, Now this service is going
to be gradually expanded in the rest of
the country. I do not know, Sir. . .

SHR! SHRIDHAR WASUDEO

DHABE: T have asked, “Why this ‘Private

Limited’?”
Coag o
SHRI A. P, SHARMA: I will give that
explanation. We will eliminate the word
‘private’. There is no private shareholder
in this,

ft oredt Wgw fm o god
UF a9 48 € f& w7 oy gfm-

IRT T | 8, Y gfeaT wmearsa
M T A9 | 9g av @r &,
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A SHRI A. P. SHARMA: Sir, I will ex-
plain this on some other occasion. For the
present Mr. Nigam should know that we
have introduced this service, and we
started with the North-Eastern region.

SHRI HAREKRUSHNA MALLICK:
To western Orissa also you can extend
the Vayudoot Service,

SHRI A. P. SHARMA: Orissa? You do
not know it is already operating there.
That is the whole trouble. Where is
Rourekela?

SHRI HAREKRUSHNA MALLICK:
Koraput and Bolangir, I want.

" SHRI A. P. SHARMA: T said that the
word ‘private’ will be eliminated. There
is no private share-holder so far as the
Vayudoot is concerned. Sir, this Vayu-
doot service has been extended. Initially
we have decided to extend it to 24 places
in the oountry, and gradually as the air-
crafts are available, the pilots are avail-
able. We will go step by step. My
friend does not know. He was talking
about Orissa. The Vayudoot is already
operating in Rourkela which is in Orissa.
He does not know it. .

We have infroduced this service to
Ludhiana, we have introduced this ser-
vice to Dchradun, we have introduced
this service to Jamshedpur and Mazaffar-
pur in Bihar through Ranchi and Patna.
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SHRI A. P. SHARMA: They are very
amall afrcrafts, 5-seaters and 6-seaters,
That is a suggestion my friend is making.
In future we will see whether it will be
possible to coordinate the State Govern-
ment aircrafts with the Vayudoot service
provided the State Government also
come with this suggestion.

Sir, in the North-Eastern region we
were running in loss and for obvious rea-
sons. Some steps have been taken to
see that these losses are eliminated, if not
eliminated, minimised,

Sir, then I come 1o the working of the
International Atgports Authority. It is a
matter of satisfaction to us, Sir, that apart
from the Air-India, the Indian Airlines,
and the ITDC, the International Airports
Authority is also going to run in profit,
and not only.that we are doing work in
our own country but we have  under-
taken work in several other countries also
and we have done good work there,

Sir, now I would like to come to the
points one by one. First of all, T would
like to say a word about the points made
by Mr. Dhabe. I have already dealt with
his point so far as accommodation for the
tourists coming to Delhi for the Asian
Games is concerned. Mr. Dhabe has
also suggested that there should be more
tourist offices in the South-east Asiap re-
gion. We have already offices in several
places in the south-east Asian region and
we are going to have offices of the Tou-
rism Department in more places in the
region. He has asked why only one place
has been chosen in Maharashtra for the
Vayudoot service, that is, Nanded, and
why other places like Xolhapur and
Akola have not been selected. Sir, we
have to understand at this point of time -
that we are first going to take up 24
places that have been identified, There
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are several other places also identified for
this purpose. Now we are going to take
up in the first phase those places where
the runways are such that planes can land
safely. Then in the second phase we are
going to take up those places where the
runways are not fit or there is no run-
way, Tn that second category my friend
Mr, Gopalsamy comes. He has all along
been trying to extract an assurance from
me about Tuticorin and I have tried to
explain to him. . . ELIRS ot

SHRI V. GOPALSAMY: You have al-
ready given an assurance,

SHRI A. P. SHARMA: Yes, I am not
going back on that assurance. The only
difficulty is—and T have explained it to
him-——that finances are not available for
the present to go to this extent that we
should immediately like it up. Therefore,
I have privately made a suggestion to
him and I will also make the suggestion
publicly to the State Government that
they should give us land there in Tuticor-
in free of cost. Then, you see, we can
certainly take it up. I have also told him
that if he wants that in future the price of
the land should be paid to the State Gov-
ernment, we will do that, but for the pre-
sent we are not in a position to pay for
the land and then start work.

SHRI V. GOPALSAMY: In many
cases the Central Government has met
the cost,

SHRT A, P. SHARMA: He has made
a big row—I am sorry I am using the
word “row”—or protest regarding the
development of tourism in Tamil Nadu.
My friend should go through the list of
places in Tamil Nadu where tourism has
been developed. We have got three-star
hotels in Madurai—you know that—and
in several other places. He has suggested
a new place. Certainly T assure him that
we will get that place examined, I do not
know whether this place has been inclu-
ded in the travel circuit because now touri-
sm is going to be developed on the basis
of travel circuits We have divided the
whole country into 61 travel circuits and
441 travel centres, Now we will be going
round these travel circuits for develop-
ment, and I want to assure you that if
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this place is included in the travel circuit
that has been defined, then in consulta-
tion with. . . .

SHRI V. GOPALSAMY: It in ther¢ in
the travel circuit.

SHRI A. P. SHARMA: If it is in the
travel circuit defined or Flentified, in
consultation with the State (Government of
Tamil Nadu, certainly we will take up this
place also; or I will urge upon him to
request the Tamil Nady Government to
request the Central Government to include
this place also in tb: travel circuit and
we will certainly de that.

Sir, one thing 1 wani to say at this
point of time and that is, the Govern-
ment of India has decided for the first
time that development of tourism in this
country will not be the sole responsibility
of the Central Government, It is going to
be a co-ordinated responsibility of the
Central Government, the State Govern-
ment and the private sector. Some of the
friends have objected to the involvement
of the private sector in the development
of tourism,

But I want to declare in this House that
this is our policy decision and it is not
possible to develop tourism in this coun-
try with the support of the State and the
Central Government to the extent that
we want to do it, because our finances
are limited. And we want that an equal
amowml of finance as the Central Govern-
ment and the Statc Governments are going
to spend for development of tourism,
should come from the private sector, and
then we can have a coordinated develop-
ment. . . .

SHRI SHRIDHAR WASUDEO
DHABE: What about my suggestion about
staff? Omission of staff in the report?

L)

SHRI A. P. SHARMA: That is a sug-
gestion for action and we will certainly
take care of it in futyre. I think I have
also got a note that some staff quarters
have been made available to the staff,
housing loans are also given to them. But
you know that in no Department has
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housing accommodation been made availa-
ble to all staff working in them, in the De-
partment or Corporation. . .

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Mr. Minister, if there
are any points which are not covered, you
can send individual replies to the Mem-
bers,

SHRI A. P, SHARMA: I will try with-
in a few minutes to touch upon some of
the points that have been made. There
is one very important point made by Mr.
J. P. Mathur. He is not present here. He
asked as to why Secretary of the Depart-
ment or Officers of the Department are no-
minated on the various Boards as mem-
bers, that is, on Air India, Indian Air-
lines or the International Airports Auth-
rity. He is not here and I am not obliged
to answer this point, but only (o correct
whatever he said I would like to say that
us a policy decision of the Government
these officers have to be on these Boards
to see and guide that the policy decisions
of the Government are followed. It is only
for that purpose that they are there. It
" is not for amy other purpose. He said
many other things. He also spoke about
the recruitment of the Deputy Managing
Director of Air India. T am only sorry
to say that he is either absolutely igno-
rent or is misinformed. He does not
know that the initiative is taken by the
Corporation. There is a procedure for
appoitment to these posts and this pro-
cedure has been followed—whether in
Air India or Indian Airlines or in the
DGCA, They are appointed according
to the laid down down procedure. In
some cases appointments to the posts
have the approval of the Cabinet. Appoint-
ments Committee. Some of them are
done by the Corporations shemselves.
Therefore the procedure is being followed.
He has not been able to mention even a
single case. He particularly mentioned
about the appointment of the Deputy
Managing Director of Air India. We are
doing that and it is done absolutely ac-
cording to the procedure and there is
absolutely nothing wrong in it. He also
mentioned about some posts in the DGCA
falling vacant. Some posts no doubt are
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still vacant, but they are vacant as a re-
sult of the Tata Committee and they are
being filled, There are various types of
posts; some of them have to be filled in
on the recommendation of the Union
Public Service Commission, some of them
have to be filled in by the Department.
I want to assure the honourable House
that within a very short time we will try
to see that the posts are filled in. Of
course, time is taken but time is not
taken to delay. We have to follow certain
laid down procedures, We have 1o find out
qualified people, Dr. Adiseshaiah made
some point and I want to assure the
honourable Member that because of these
people our safety is not in any way affected.

Onz other honourable Member made
out a point that the people from Calcutta
or the eastern region, have to comes to
Delhi for travelling abroad. This is not
correct. We have our services both cast-
bound and west-bound. Apart from that
there are several foreign airlines operating
{hrough Calcutta. These services can ¢
availed as well.

To say that the Government is not of-
fering Calcutta for the landing of foreign
airlines is not correct. In every negotia-
tion. invariably we are offering Calcutta.
But it is the choice of the foreign airlines
to land there or not. We cannot force any-
body.

One point was made about agreements
that are made between airlines. I have
noted down this point and if I remember
correctly, Mr, Mathur has made out this
point. We are making agreements allow-
ing foreign airlines to operate here. All
such agreements are made between two
airlines, Even if a foreign airline unilatera-
ly comes here, it could not come here
unless and until we give them permission.
Before giving such permission to the
foreign airlines, they have to negotiate
with our national airline which is Air
India. Only when Air India agrees, the

Government give permission. There 1is
nothing wrong in that. Before agreeing,
Air India naturally sees to it that their

interests are safeguarded. Only after that,
they agree. We are also going to some



Discussion on the
working

[Shri A, P. Sharma]

countries unilaterally. We are going to
Canada, For the present Canada has not
come here. They will come later on. But
we are going to Canada within the next
two or three months. The final agreement
on this is going to be signed between the
two Governments. Such kind of agree-
ments between airlines is nothing new.

363

Lastly, about the GSAs. There lhave
been criticisms about this several times in
the past and I have answered these criti-
cisms on such occasions. Appointmenti of
GSAs is not a new thing with either Air
India or Indian Airlines, It is done all
over the world. First GSAs are appointed
when we open airlines in a particular coun-
try. We try to appoint airlines themsel-
ves. When we fail to do that, we go to
the private sector people. They have to
ensure certain amount of business for us.
There is a procedure for that and they have
to give bank guarantees, etc. There are
other formalities, Then only we appoint
GSAs. This is done in the interest of aug-
menting our business in that ocountry. It
is not a new thing so far as our airlines
are concerned, It is a worldwide practice
followed by all the airlines. When my
friend talked about this, he should have
either tried to find out the facts or should

Business
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not have talked about it without knowing

the facts.

1 think I have covered most of the
points which the hon. Members have
raised. Sitting here Mr. Gopalsamy has
been accusing me about our indifference
or discrimination about his State. I want
to remind him that he has given up that
stand of separating Tamil Nadu from
India and it is a correct decision. T want
to assure him that if we do anything in
this country, we will always try (o treat
Tamil Nadu like any other State in this
country.

THE VICE CHAIRMAN (SHRI R,
RAMAKRISHNAN): T have an anno-
uncement to make. Before that, T hope
the hon. Minister will take us to the
ITDC for a dinner. -

ALLOCATION OF TIME FOR DISPO-
SAL OF GOVERNMENT AND OTHER
BUSINESS

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I have to inform
Members that the Business  Advisory
Committee. at its meeting held today,
the 27th April, 1982, allotted time for
Government Legislative and other busi-
ness as follows:

i ———

Time Allotied .

1

1. Discussion on the warking of the Ministry of Commuaications.

1 day i.e. on the 28th
April 1982,

2. Consideration and return of the Appropriation (No. 2V Bill, 1982 as

passtd by the Lok Sabha.

3. Coasideration and return of the following Bills, as passed by

tle Lok Sabha :—
(2) The Finance Bill, 1982.

4 Consideration of a Resolution regarding raising of the limit of
the loan of the Assam Statc Electricity Board.

(b) The Custums Tariff (Amendment) Biil, 1982; #nd

5. Connideration and pussing of the following Bills, as passed by the

the Lok Sabha :—

(2) The Wild Life {Protcction) Amendment Bill, 1981. 1

{b) The Monopslies and Restrictive Trade Practices (Amend-

ment) Bill, 198z,

2 days.
1I
| 2 days.
L
|
|
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{c) The Constitution (Fer*y-Sixth Amendment) Bill, 1922.
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